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THE MINISTER OF FOOD AND AGRI
CULIURL (SHRI TIAKHRUDDIN ALl
AHMED). The only thing which I would
hke to powt out 1 that these difhculties
have been biought to our notice and we aie
taking necessary action so0 far as the move-
ment of food gramns fiom one place to an
other 15 conceined It was explained the
other day that there has been some dutheulty
i movement because of the hold up of the
wagons 1n West Bengal We are continually
having discussion with the Railway Ministiv
to see 1f we can improve the movement of
thesc wagons

So far as procurunent of foodgrains by
the Tood Corpoiauon of India 15 concerned,
1 may inform the House that we have al
ready procured about 30 lakh tonncs of
wheat Our target for this crop 15 10 lakh
tonnes and we still have for procurement
the whole months of Junc and July It 1s
cxpected that we shall be procuring much
more than the target which we have fixed
for this purpose I also know the difficulties
felt by some of the cultivators We shall look
mnto these dithculties and see to what extent
we can help them

THL DEPUTY CHAIRMAN The House
stands adjourned tll 2 p M

The House then adjourned for
lunch at thirteen minutes past one of
the dock.
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The House reassembled after
tunch at two ot the clock MR DL
PUTY CHAIRMAN 1n the Charr,

THL BUDGET (GENERAL), 1971-72
(General Discussion)—continued

SHRI A P CHATTERJEE (W
Bingal) Mr Deputy Chawrman, Su, (he
Budget which has been placed betore us only
fulfils the promuse that the Prume Ministct
inade betore the annual conference of the
Tedcration of Indian Chambers of Commerce
and Industiy m April this year Immcdiately
attcr the nud term elections, Mrs  Gandhu
had an occaston to address that annual con
fercnce and at that annual confeience  she
madc some plain speaking Naturally, before
the industial magnates, the Prime Minster
ol Indwia particularly belonging to a party
which certainly 15 capitalist orlented  has to
make some plamn spcaking  After all 1t was
not meant for consumption by the public
As far as the public are concerned, naturally
the Pume Minwster  will onlv talk about
soualism But when she came to the mcet
ing ot the mdustrial magnates, shc was frank
and she said to these industrial magnates 1n
Apul this year that the industrial magnates
should not tegaid the Government as then
adversaty but should regard the Government
as then friend Not merely that the Prime
Muster also told them that 80 per cent of
the economy of the country was in the hands
of private capitalists and the Indian Govern
ment had mtruded mto only 20 per cent of
the cwnomy And the Prme Mmister as
sured the private capitalists that that 80
per cent would not be touched at all The
only thing that she advised them was that
as far as the question of distribution wis
concerned, well, they mght have a fresh
look at the problem so that the people
might be less discontended That 15 what
the Prime Mimster sard to the Federation
of Indian Chambers of Commerce and In
dustry at 1ts annual conference She assuted
them that she was not gomng to trespass on
the sacred domain of private capitalism
She also told them that the Gosvernment
was not their adversary but only their
friend

Sir, as far as the present Budget 1s con-
cerned, as I have already said 1t 15 Ffulfil-
ment of the promise that Mrs Gandhi made
to the annual conference of the Tederation of
Indian Chambers of Commerce and Indust
1, whatever  drum beating may be done
about this Budget being a socialist Budgct
Well, even the I'tnance Muuster has had to
admut that soualism cannot be brought ahout
through one Budget But then the question
arises whether this Budget which has bheen
placed before us has even a shade of any
socialist 1dea or thought Sir, we can see
from this Budget that the rich have not heen
taxed at all. In a Budget where the revenue
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1ccetpty on account of vatious taxes aniount
to about Rs. 3,400 crores, the piroportion
of direct taxes on the rich is only Rs. 87
crores. As far av ostatc duty 15 concerned,
it comes to Rs. 7 croies; and wealth-tax
comes only to Rs. 30 crores. Who aie the
main contitbutors to the present revenue
income of the Government of India? Main-
ly 1t 1s the population ot India, the com-
mon people, who have been induecth
taxed on many items of gouds. In a reve-
nue Budget of Rs. 3,100 aores we find that
about Rs. 2,000 1ores are 1ealised trom only
excse dutes. T am not talking about import
duties, mainly customs duties which aiec a
form of indirect taxation. About Rs. 2,000
aotes are realisell from Union excse duties.,
And these Union cxase duties have, as cvery-
body knows, fallen heavilv on mdnect con
suniers of goods It has been said that the
Union excise duties have been imposed upon
goods which ate not very much used by the
public. At least that impression is hemng
created. But 1f you look thiough the details
of the Budget vou will find that soap has
been taxed, medium cloth has been taxed,
coarse cloth has heen taxed, cigarettes have
been taxed. readsmade garments have been
taxed, all these things have been taxed. It
has been stated, with some amount of not
quite well-placed humout, in the Finance
Minister’s Budget Speech—the Finance Min-
ister has tried to sav—""Well, as far as cos
metics are concerned, we do not know what
thev contribute to the pace of the cconomy
of India.”’—lipsticks and all that have heen
taxed—as if nothing else has been taxed.
Very important items of household goods
like pressure cooker which is a must in every
household now, patticularlv in thosc house-
holds where woruen aic working membeis of
the family, havc also been taxed. You know
that as far as the question of typing is con-
cerned, tvpewnit ng ribbon is a very necessary
thing nowadays, even in the life of the ruial
folk, for tiping out documents, for
typing out applications, for typwg out
anything, and we find that typing
ribbons have also been taxed. WNow,
this is the wav under which taxation has
fallen. And vet we are being told that mostlv
taxes have fallecn on those goods which are
not consumed by the public. It has been
stated that ther. will be some marginal in-
crease in tax as far as cigarettes arc con-
cerned. The Finance Minister has tried to
give some advice to the smoking public say-
ing that smokinz is not good for their health
and all that. But it is everybody’s knowledge
that as far as working people are concerned,
thev smoke chcap tvpe cigarettes for their
recreation and by wav of having something
to relieve the tension and distress under
which they have to live their lives. But as
has been stated on the floor of this very
House, cheapet varietics of cigarettes also
have not shown anv marginal increase, but
have shown considerable increase in the
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Union exuse dutics. And what about -
port duties? Import duties have fallen on
machinery, on agiicultural machiery, poul-
try machnery, on chemicals, on drugs, on
medianes. Lhese impoit duties falling on
drugs, medianes, aguicultural  machinery,
agricultuial tiactors even which are tmported
fiom outside, will natwallv increase the
prices ot agricultuial goods and the common
man will suffer. But then the soaalist Go-
vernment has nevaer thought of taxing the
nouveau riche 1 the tural world, the teudal
clements, the nco-farmers who have earned
a lot duc to the so-called green revolution.
As far as thar mcomes ate concerned, thair
incomes are untouched. Now, Sir, the tax
sttucture ot the entire budget actually
shows that the government 1v more interest-
ed in squeesing out money from the poor
than getung 1t trom the rich.

We have been told about wealth tax and
all that. As tar as pasonal wealth tax 15 con-
caned, T have alrcady sawd that this does not
come w more than Rs. 30 crores. Such is
the great amount ol tax which they hope to
recenve from the wealth tax. Even then an
imdndual can accumulate unlunited wealth,
There 1 no hut to that, But what about
the grow talk of gross assets which the non-
governmental companies have accumulated
between the First Plan and the Fourth Plan?
I'he non government private companies have
mcicased then wealth from 1,400 crotes of
tupees to 5,000 crores of 1upees. This 15 the
wealth of the non-government companies.
And they are talking about the wealth of
ptivate persons. What about this wealth of
the corporate sector and non-goveinmental
companics? As far as this wealth 15 concern-
ed, that remains untouched. This is the po
sition as far as the budget 1s concerned.

They have been bragging and boasting that
personal ncome has been put in such a
fashion that a person cannot amass much
and he cannot have much bv way of personal
income per year. All this is tubbish and non-
sense. I can quote to vou the figures given
by Nicholas Kaldor as early as 196% or 1964.
Mr. Kaldor at that time said that Rs. 200 1o
Rs. 300 crores by way of income-tax are
evaded everv vear. What about tapping all
these resources? How do we get round eva-
sion of income-tax? It comes to Rs. 200 to
Rs. 300 crores. There 1s not even a whisper
of it in the budget. How to make these per-
sons pay income-tax to the extent of Rs. 200
to Rs. 300 crores everv vear which arc being
stolen, so to sav, from the public budget by
these black-marketeers and all that.

The Wanchoo committce report has not
been published. The Blit7 has quoted from
that unpublished report. Something has per-
colated to them and according to them the
report said that there are Rs. 2,000 crores
of black money in circulation. Nothing has
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been sawd about that also i the budget
Nothing hs buen sawd in the statement ol
the Tinance Minster a5 to how to et hold
of thse Rs 2600 cores ot money which
arc m urculation

Conung nearct o the budget 1 may say
that 4s tar as 1970 71 v concernad, ncome
tax authorities have themselves said that thoe
ate arrcars ol Ry 731 crores of indurect tases
The income tax authorities hav publishcd
a list of the big business houses \\hlthﬂh e
not yet paid th s Rs 731 crores for 1970 71
Chey bue published the names of these
lLiou s and the nanies are common knowledge
They adverti ¢ thar names The government
1s absolutely silent They have not tred to
tap those resources Fhere 1s no attempt to
realise those arrears from those persons who
are not paving 1part from the black money
1n arculition and evasion of direct taxes

This 1s the state of the socialist budget It
v quite natural (hat the Prime Munister has
a scorct account with the State Bank of India
and hy telephone call she can get

(Interruptions)
THI MINISILR OF STATL IN 1k
MINISTRY OF FINANCE (SHRI k R

GANESH) [ object to thi

SHRI A P CHATTERJEL By mac
telephionic talk
(Interruptions)

What can we espect na country like
this?

MR DEPUTY CHAIRMAN
not bring 1n that

SHRI A P CHATTERJEE lhc Prime
Minwster has it It 15 common knowledgc

st qwmEe (9T S_W) A
T gEH GTTTHEE & 1 S TR §
mride F mwx g §fc waE fade
FqT WATH BT € |

it T 9 (I TRW) W FHY
afeawres A8 1 a9 € |
CHATTERJEF  Sir, 1t 1v

Please do

SHRIL A P
public money

(Interrupirons)
MR DEPU1Y CHAIRMAN W have nl

ready discussed this in the House and the
hon Minster also replied to all the pownts

SHRI A P CHATTERJIE Tt s the
public knowledge that by telephontng only
R« 60 lakhs can be got How can vou cet
this unless there 15 a secret account?® So  Snt
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1t 15 a question ot collaboration and collusion
between the Government and the big busi
ness, the black money hoardcrs and there 1s
the collusion and there 15 the combination

Sn i a revenue  budget of  Rs 8,400
aotes what s the contribution of ditcct
taness Ry 27 crores And, what s the con
tribution of ndircct taxes, namcly, the ex
ase dutiess Ry 2000 crores  Sir gt 1s
Rs 2000 crores and again 1f you add the
umport duties to 1t that s to »ay, 1f you add
it to the mdnat duties 1t will come to
two thirds of the 1cvenue budget so that the
two thinds of the 1cvenue budset 15 borne by
the ¢ommon min and a meie pittance of
Rs 27 crores o1 Rs 7 crores or Rs 30 croes
15 borne by the big business What 15 the
unount thit they get fiom Gift Taxs A
begga ty sum of Rs 2 crores Trom the
wondcrful Gilt Tax they can get only Ry 2
ctores from the 1h  from the wonderful
Wecalth Tax they can get only Rs 30 crores
from the rich and from the wonderful Estatc
Dutv well they can only get

SHRI BHUPLESH GUPTA (Wcst Bengal)
Your aigument 15 all nght But vou are
makiny a statistical ¢rror This Rs 27 crores
15 the addition as against the previous Rs 231
(1o1Cs

SHRI A P CHATTERJEE But I am
tilking abe st tht budget It may be, Su,
that they have baen paving 50 per cent of
then mmcome But  talking about this budgcet
what s the p opo ton of direct taxes to the
tavenue budget of thys year that s, 1971 72
and whit s the proportion of the indirect
t1nes to the revenue budget of this vyear-
Fhiot s what T un asking Sir, they arc not
tclisng the Rs 7’1 crores of direct tax
wicus which 1o stall outstinding from the
big busmess houses up to 1970 71 Sir, this
1s the natuic of the socialist budget

Sut 1t docs not end herc Then  there 1s
the «efi it fimanang  After squeesing the
pockets of the common man after raming
the tines on 11l kinds of consumer goods, the
I'inince Mingster has blandlv said  that
Re 220 crores will sull be defiat Where will
this monev come from? This money will come
from ccrtainly printing notes at the Nasik
Punting Press and by printing notes at the
Nastk Press 1f you fill up this Rs 220 croies
vou can castlv ymagine Sir that there will
bc inflatton and there will be fuirther rise
in prices  As far as the rise in prices 15 con
cerned it 1v common knowledge that n the
last decadc the prices of all commodities have
incrensed by 80 per cent and 1n 1970 71 alone
the prices have increased hy 56 per cent
over the preceding vear that s to sav 1969
70 ind 1t 15 quute clear that as far as defhat
fintneing 15 concerned  the prices will fur
ther 1ncrense this vear also and this deficit
financiny of Ry 220 crotes 15 not the entirety
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of 11 becausc m the budget thoy have allo
cated only Rs 60 crores tor the refugees from
Bangta Desh But wc are quite surc, Su,
that the stream ot 1efugees 15 stll conung
and even the Pume Minwstar heiself at onc
moment said that n six months the amount
that will be spent will come to about Rs 600
crores apait from any a,d which we may be
getting hom the diffcrent countiies of the
wotld by talling down on bent knces before
them Well, even taking all these things, 1
can tell you, S, that there will bc a heavy
defiut as far as this year 15 concerncd be
causc of the cxpenses on the refugees who
have come from Bangla Deosh and that meaans
further dcfiat financng, that meaans a fur
ther rise in prices And, who 1s to be blimed
and who 1s to be thanked for the tcfugec
flex» Ccatainly the Indian Government 1Lhe
Indiin Government played with the thing
the Indian Govanment thought, ¢ Let the
Bangla Desh Liberation take its comse” and
they will give Lip svmpathy only and after
the Bangla Doh people gact then hihaaton
the Indian Government will ay © We gave
Lip ssmpathy to vou and therefote we will
expect some constleration from you”

1hat was the advantage that the Induan
Govarnment wanted to 1eap We said here
on the floor of the House repeatedly  If
you 1cally mean to do any help or render
any assistance to the Bangla Desh libeiation
moycment, give 1m nadiate recognition to thi
Bangla Desh Govanment’” But then thes
wac looking to the United States Govan
ment  they were looking to  the  Sovict
Union, they were rthinking of China Whye
Has thi Government not got backbone of
its own® Can’t this Govanment think on 1ty
own® Has all its (hinking to be done by
other Government  While thev were think
g n the ar conditoned  chambers of the
Prime Minuster, the Finance Minister and
the Defence Minister what has happened 18
that this Bangla Dcsh problem took an acule
turn and strewms o refugces have becn com
mg m and already 48 lakhs have come nto
West Bengal The whole economy of West
Bengal v tumbling down and, for that
matter, the whole economy of India 18
threatened to come down.

Sir, how can we cypect this Indian Gon
etnment to take an independent stand> 1
was lookmg at the budget, and I find that
as on 3lst March 1972 the public debt of
India will rive to Rs 15,000 crores—inore
than Ru 15,000 ctores Moie than R« 7 000
wiores 15 the amount of foreien loans And
a lion’s share of this Rs 7,000 crores s
borne by the United States of America Sir,
out of this Rs 7 000 crores or so of foreign
loan, we owe morc than Rs 3000 crores to
the USA Or 1t 15 about Rs 4,000 crores
So ow entire economy v mortgaged to out
siders  Qur entite economy 1s mortgaged to
the capitalist countries Of course thete are
some loans from the socialist countries, but

[9 JUNE 1971]

1971-72 118

the proportron 15 vay small Wcll, look at
it Hungary, Bulgaiia, Romama... .04
ctores, cvery one has given But the main
loan s from the United States and the other
pitalist countiies We have actually mort
gagud our country to tham So much so, look
at the rovenuce budget You will find that
Rs 018 aores have to be spent on Dbt
Servicing In the Caprtal budget we find that
we are taking about Rs 5,0 aoies o1 so
lrom the foragnas as foragn assistance But
we find that out of that we have to give by
wav of 1cpayment of loan—I am just giving
the figurc—Rs 216 crores As far as internal
bortowings aire concerned, the gross borrow
mgs are Rs 500 aotes But we have to te
pay Rs 332 croies S0, whatcver we give to
the Govarnment will have to be spent by the
Govarnment by way of repavmient of loans
aud Debt seivicng

Su, this Govanment s a  Government
wiich, to ail mtents and purposes, 15 a
bankiupt Governm nt 1t has no finances and
1t cannol tase any fimance, oxeept from the
common man It cannot touch the rich and
1L 1 takmg the cntne econony mto a blind
alley

Su, look at the private sector It 15 com
mon knowledge that as far as the industiial
production 1~ concaned, only half of the
industrial capadty 15 betng utilized, halt of
the mdustrial capaaty remams unutthized
Why 15 that s0» Why can’t the Government
put 1ts toot down and ask these big business
men o uulize all its capaaity? Why can't
vou do so-

Because 1t has not the capactis to do so
After all Su, vou know that in a capitahist
counfiy, wheie the monopolists 1ule  the
1oost, the monopolists will alwavs have—
thrs 15 the cconomic law—the monopolists
will alwayvs have production below the opti
mum level because, unless they keep produc
ton bclow the optimum levd thev cannot
have optumum profits Thercfore, 1t 15 the
law of capitalism that production will be less
than actually could be got 1f all the produc
tion capaaties are utthsed the more so 1n
India because, in India, the capitalist are a
motibund capitalist cass It 15 a moribund
caputalist class and 1t has no future and,
therefore, this caprtalist class which 1s mon
bund, which 1s decadent, which has no fu
ture, 1t has to keep 1ts production below the
optimum level Government 1s siding with
this capitalist class and Government 1s not
also touching 1t as far as 80 per cent of the
cconomic field 15 concerned which 15 entien
(hed 1 by the private capitalists This 80 per
cent will not be touched bv the Government
So bv giving that assurance to the Federa
tion of Indian Chambers of Commerce and
Industiv and the dustiial magnates, the
Prime Mimnider has commatted herself to this
that 1f the capitalists and monopolists do not
utilise the industiial capacitv of the countrv
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to the full, Government will not do any
thing. Sit, we uscd to hear so much betore
the mud-tetm election that monopolies will
be curbed, that monopulists will be put in
then place. These were the slogans which we
used to hcar. And again, when Mis., Gandlu
used to tour the countiy duting the mid
term elcction, she used to say, “Strengthen
my hands so that [ may give you my Dbless
ings, so that T may cuib the monopolists.”
But look at the Presidential speech at the
beginning of the Budget Seswion this ycat
atter the mid teim  election.  No whisper
against monopoly thi time, because the clec-
tions were over now. Therefore, “that was
meant to be constined by the public. There-
fore, when the elections are over and when
she has got a comfortable majority, how
could they say that? When the mid-term
elections arc over then, naturally, there can-
not be any whisper against the monopolists.

SHRI PREM MANOHAR (Uttar Pradesh):
They have financed them in their election
Contests.

SHRI A. P. CHATTER]JEE: Su, the
monopolists, as the hon. Mecumibet says, have
also helped Mrs. Gandhi a lot in financing
the election machinery, in grcasing the clec-
tion machinety and making it smooth and
perfect. So, Si1, this is the situation. Thete-
fore, how can it be called a socialist Budget?
Is it a socialist Budget when we find that
the private industrial sector 15 still entrenched
in 80 pcr cent of the economic field? Is it a
soctalist Budget when we find that the m
dustrial big business houses atc cornering the
income-tax daily and are hoarding black
money and that cannot be brought into the
common pool and that cannot be taxed? Is
it a socialist Budget? Sir, when we find that
50 per cent of our economy is mortgaged to
forcign States and foreign countries, 15 it
socialism® Is there any shied of socialism in
this Budget, Sir? After leaving out Rs. 731
crores of duect taxes which are the arrears,
they ate now proposing morc taxes upon the
consuming public. And we still are led to
believe that this is a socialist Budget.

Sir, as I have heen saying, the economy of
our country is in a very bhad shape. And
what with foreign loans and the debt secrvice-
ing charges and what with our rising un
emplovment figures, I do not know how
actually we can get out of this 1ut unless this
Government, which is governed by the rich,
which is governed bv the capitalists, is com-
pletely thrown out by the toiling people of
India. Unless this is done, there is no othei
way out. Sir, look at the staggering un-
employment figures. We began with 3.3 mil-
lion unemploved at the beginning of the first
vear of the Plan. And now what is the posi
tion®> What 1s the number of unemploved?
12.4 million unemployed at the present dav.
Sir, as far as the seventies are concerned, it
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is known that during the first half of the
seventics the figure of unemployment will
rise Dy 56 lakhs every year, and in the se-
cond half of the seventics the figure of un-
emplovment will rise by 65 lakhs every
year. T'herefore, if you calculate 1t, you will
lind, Sir, that bv 1980 the figure of unem-
ployment will rise to 65 million. And that
will be a staggering hguie of unemployment.
Lhe unemployment figure is rising and
we are now being told that this is a socialist
Budget.

Finally, Sir, T will say this that the Prime
Minister and the Government are trving to
shift the burden on to the common people.
IThe other day, Sir, there was the conference
of the tiade unjon representatives called by
the Prime Minister. And the Prime Minister
said to them, she had the check and the
arrogance to say that the trade unions must
see that the workers produce more.

I have the figure from 1951-52 to 1964-65
and from that figure T find that the workers
have produced in the countiy 2.3 times
wheicas the workers” wages rose only by 769
But that 76 per cent is also on illusory
figure because 1f vou leave out deficit financ-
ing, if vou leave out inflation, then the
workers' wages 10s¢ only by 26 per cent
whereas the workars' production—the produc-
tron which the workers gave to the country—
was 2.3 times. This is the production given
by the workers and in exchange of that they
have been {leeced and they have been starved,
and vet the Pryme Minnster—the socialist
Pume Minnt:er of India— says that the wor-
kers must produce more. Not time to get
the black money from the monopolists; not
time to get these Rs. 731 crores of direct taxes
which obviowsly and admittedly they have
not paid; rot time to sce that they do not
evade these taxes. Sir, this is the character
of the Budget.

SHRI AKBAR ALI KHAN (Andhra
Pradesh): Mr. Deputy Chairman, Sir, [
heard with great attention and respect the
speeches of the Opposition lcader, hon., Mr.
Guiupadaswamy, hon. Mr. Bhandari, hon.
Mr. Sardesai and last but not the least, hon.
Mr. Chatterjee

SHRI BHUPESH GUPTA: Part
tume vou were sleeping.

SHRI AKBAR ALI KHAN: In addition
to what T have to sav I have to reply to <ome
pomts of mv friend, Mr. Chatterjee. So,
please do not disturb me.

of the

Sir, T have no hesitation to say, after hear-
ing my estcemed friend, Mr. Chatterjee, also
that the Finance Minister has made an ear-
nest endeavour in the ditection of a socialist
society., T do not say and I do not think my
friend expects that in a Budget the socialist
societv will be formed or garibi hatao will
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come in. If that is his idea then I am sorry
for it. We do not claim, we do not say that
we have done everything that we have pro-
mised.

SHRI RAJNARAIN: You have done no-
thing.

SHR] AKBAR ALI KHAN: But we have
taken substantial steps n the right direction
which I will show.

The other thing that I would like to say
before I come to some of my points 15, mv
fricnd Mr. Chatteijee referred to the Address
of the Prune Minister to the mdustiialists.
Sir, I also have read the speech and I think,
so far as I remember, she said that we will
follow the policy—-the Resolution that the
Government and Pathiament have passed—
regarding this mired cconomy, and in view
of that docs my friend think that the lands
of millions of farmery will also be taken®
According to communism it may be right.
Does my friend think that the property of
thousands of small traders—similarly there
are many accupations, many professions of a
very small nature, very moderate nature;
certainly they comiprise 80 per cent—should
also be taken? If my friend thinks that my
Government has declared that all should be
nationalised, he is mistaken. That is not the
policy of my Government. My Government
believes in mixed economy and that impor-
tant sources of revenue should be under the
control of the Government, That is our main
theme and having that in mind if she said
anything 1 think she is absolutely in con-
sonance with the declared policy of this
Government and my partv.

it TrrmrEe ¢ Far arfaer & ?

5t THEAL WSAT @A (HAET FTATE )

79 T ®E A ;g

The other thing my friend said was that
the taxation has fallen on the pooret sections.
There 1 would remind him, let us take the
complete picture. Without going into details,
because I know my time is limited, the In-
come-tax was 93 per cent hefore this Budget
was introduced. Now it is 97.5 per cent. Si-
milarly, in Wealth Tax there was an exemp-
tion to the extent of Rs. 2 lakhs. Now that
has been reduced to Rs. 1 lakh and if the
income is more, that also will be included.
So far as Corporate Taxes are concerned
after 15,000, 15° surtax has also been levied.
I do not say that this exhausts it and this
makes it an absolutely last step in the direc-
tion of a socialist society but to say that
nothing has becn done and this is not a socia-
list Budget or that this is anti-pcople Budgct,
I respectfully suhmit, is absolutely unfound-
ed. Now he referred to the arrears collected.
I would briefly say that in 1966-67 Rs. 62.76
crores were collected, in 1967-68, Rs. 100.52
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crores were collected, in 1968.69 Rs. 110.52
crores were collected, 1n 1969-70, Rs. 129,75
crores were collected and in 1970-71 Rs. 159.61
crores weie collected. I do agree that suil
more is to be collected but the difhiculty is
that has also been explained before—that in
many cases the Government is proceeding
against them but they have approached the
High Courts and obtamed stay orders. So
taking all this I do not think any fair-minded
person can charge the Government that it
has not been doing what 1t should do 1o
rcalise the arrears.

So far as evasion 1S concerncd, there is no
doubt there 15 evasion and as promsied by
the Finance Minister, several steps are being
taken. One of them is this. They are bring-
ing 2 or % measures to control these. One is,
they propose to change rthe Foreign Regula-
tions Act so that the evasion mav be further
tightened. Regarding documents, if somebody
sells property and undervalues at, they are
gong to bring  legislation saying that the
property will be taken over by the Govt. on
that value which is exhibited in the docn-
ment. They also propose to bring in other
measurcs 50 that it may be controlled. Mr.
Chatterjee and others said that the Finance
Minister has left the rural income absolutely
scot-free. T think those who have studied the
Constjtution will realise that so far as rural
income is concerned. it is not within the
purview of the Centre. Still T am glad that
one step has been taken in this direction,
that is, tractors have been raxed and the
Finance Minister also assured in his speech
that he will start a dialogue with the Srate
Finance Ministers to <ee that the rich pea-
santry is also brought under the scope of
taxation. What else could he do?

Now, Sir, so far as indirect taxes are con-
cerned, it is true that the new levies have
affected the poorer sections especially in the
case of certain items like maida for instance
and to some extent coarse cloth—and I
would agree with him—things like pressure
cookers . . . etc. They have adversely affect-
ed and I do . . .

SHRI K. R. GANESH: Not pressure
cookers.

SHRT AKBAR ALY KHAN: ... appeal to
the Gavernment and to the Finance Minister
to have a rethinking on this matter and to
sce that the tax on maida and caorse cloth
is removed. That is very necessary. et me
tell the Minister of State for Finance that I
think the whole Parliament is agreed on this
question and he will have to take the matter
seripusly and he will have to vield. He is
working nnder Parliament and if Parliament
with one voice says that fhese are rhe arti
cles on which if dutv is levied there will be
an adverse effect on the common man, then
any democratic Government, anv democratic
Finance Minister will have ta how down to
the will of Parliament.
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SHRI N G GORAY (Maharashtia)
Sir, 1t appcais to be a sham fight 1t seems
that the Finance Minister bas already dead
ed to take 1t off

SHRI AKBAR ALI KHAN T think, Mr
Goray, you must be happy It was because
Mr Ganesh said something Whether it s
because of your support or our mging, let us
share 1t, I do not grudge the credit to you
because vou are also of the same opinion

THF MINISTLR OF STATE IN THE DE
PARTMFNT OF PARLIAMENTARY AT
FAIRS (SHRI OM MEHTA) We can havc
a Committee of Inquiry to find this oul

SHRI AKBAR ALl KHAN Now, just a
word or two My friend Mr Gurupada
swamy~—I am sorry he 1s not here—I should
say he spoke less on the Budget bhut more on
the performance of the Government He
entitled to do so, I do not sayv that when
we are discussing the Budget we canno
discuss the pcorformance of the Government
but so far as taxation and Government's
policy on that 1s concerned, he said very
little And f he had said that in ceitain
sectors or 1n certain branches the Govern
ment has not done well, I would have wel
comed 1t Fven 1n his speech he recognised
that so far as food articles were concerncd
they were according to the taigets so fa
as pulses are conceined the position 1s
difficult and so far as cash crops are con
cerned  there also 15 difficulty  But for a
petson who has not only been on this side
but who has been 1n the Government to
make a wholesale condemnation of the
Governmentg and to say thar dwing the
two years 1t has not done anithing 15 un
fair and I can only say that I am surprised
at 1t

Coming to the industrial side alo he
said 1t bas failled  Sir 1in Hindusthan
Machine tools Oil Tndia and n a number
of such organisations—and [ would parit
cularly refer to small scale industries which
cover one third of the industrial field—wc
have not only invested Rs 1700 crores but
we have ginen chance for self employment
to 17 000 people When you want to criti
cise vou do it we welcome 1t because that
1s 1eallv the essence of democracy, but if
you make a wholesale condemnation and
say that the performiance has been ml I
think 1t mav be good for a debating so
ciety but I feel 1t 1 not the right thing
to sav 1n Parhament for Members who are
responsible leaders of the Opposition

st TomTaaw : qifFarie & @ g3
& e anfed

ot mfeg o (397 wRw) : q¥
e & 0T 71 7 7o =T E | 9% aeer
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57 fr wda Y v el fear wac g
g & fad xar fear mar §

st s Aga : F9 § A9 q0T &
fgaradt a9

STt JEFAX S @R W7 S ST

%{TITI I was saying, Sir, that I would

teler 10 wo or thiee pomnts One v about
unuployment  So far as unemployment s
concarned I fullv shaie their concern [
think 1 my own humble way I have been
at it for the last two or three vears The
situation 1s serious especally among the
technical and the educated Now the Gov
ernment has come out with a scheme of
Rs 50 crotes for the rural area and Rs 25
aores for the cducated and the technical
who are uncmployed I welcome 1t but I
do teed it s a very nadequate amount (om
paicd to the magnitude of the problem
I would like the Government to have a
rethinking and 1ncrease the amount, but
the more mmportant thing 1» this Now, we
have goL mine months motc

sft TrATEer : FE F faF ?

SHRI AKBAR ALI XKHAN For this
year Ninc months of this year remain I
enjoy the joke Now 1 want to know what
are the schemes of the Ministries What are
the schemes of the States? I am afraid that
even this amount may not be spent pro
perly This, I think, should be taken
seriously T suggest that a Committee con
sisting of the Prime Minwister, the Finance
Minister and the Labour Minister shounld
be formed at this sage Similar committees
should be formed 1n each State to see that
the schemes are implemented There are a
number of schemes 1 know 1t, but thev are
not put to action, because somebody 1s
not able to produce security It 1s given for
a period which 15 not enough We want a
longer gestation period  There are many
other difficulties  These will have to bc
remored And then, our educated people,
especially those who are technically trained,
arc a great asset and they should be un
hsed 1n the best manner possible

Now, Sir, sumilarly for rural areas any
number of projects could be taken up We
have 1n  the Constitution declared that
within fifteen years there will be free and
compulsory primary education Have we
fulfilled the target? If vou implement 1t and
have compulsory education, I have no
doubt that hundreds of our literate and
educated boys will be absorbed,



125 Budget (General)

=t T ¢ 9w S qTSATET
g

SHRI AKBAR ALI KHAN: That is
very nominal It 15 a good step that in the
public schools they have reseried 25 per
cent of the seats for the poor people. That
is not very important from mv point of
view, but what I say is that the gicatest
asset of India is its man-power. There my
friend, Mr. Gurupadaswamy was right. In
order to mahke that man-yower the greatest
asset of India the first thing that is neces
sary is that thev should be cducated. I
know that here agamn the question of the
States and Centre comes up. In this con
nection, I wounld suggest that the States
and the Government of India should sit to
gethet and come to some decision T would
like the Government of India to help in a
good measurc and sec that frce and compul
sory primary education is spread as earh
as possible. (Time bell rings) 1 shall obey,
because somectimes I have also to ring the
bell. I will fimish now.

The other thing that I want to submit to
the House is that when Mahatma Gandhi’s
Birth Centenary was celebrated we madc
certain pledges to the nation and amongst
them two I will mention, viz., drinking
water and electrification of the rural aieas
to the extent of a thousand villages.

SHRI RAJNARAIN: Diinking wine.

SHRI AKBAR ALl KHAN-: In ow
villages there is a dearth of dunking water.
At present our people have to go out for
miles and miles 1n the summa in some of
the districts.

st THRATAY :
TET AT |

oft iy ¥gew : g A fog e
feam

SHRI AKBAR ALI KHAN : I am really
distressed to see thar this drinking water
programme has not been fulfilled ard I
charge the Government for this. The Finance
Minister and the Health Minister are res
ponsible because drinking water is unda
the Health Minister. I would like them to
make out a programme and give some
amount to each State specifically for the
purpose of providing drinking water facili-
ties in evervy village.

uqT qT FW Fl

1 think that is very important. So far as
electrification of a thousand villages is con-
cerned 1 am glad to say that about mine
hundied villages have been electrified. 1
think other promises will also be fulfilled
in the same manner.
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So far as the reduction of expenditure js
conceined, I remember that sometime back
an assurance was given to this House and
I would like (he Finance Minister to look
mto 1t that the expenditure 1s reduced to
the extent of 10 per cent, 10 per cent cut.
I would like 10 know what has happened
to that But my humble suggestion 1v that
the Fmance Minister has the best 0ppo1-
tunity 1o utilise at this junction for three
reasons: One 1s the problem of Bangla
Desh which 1s one of  the greatest human
tragedics and the burden has fallen on this
country, the responsibility, 0 see that il
they arc returned to their home safely and
m secure condition they are looked  after
by us, 1t is our moral responsibiity, na
tonal 1esponstbility, and we have all to
shoulder that. The sccond is the great ob-
Jeetive of developmane of the country, and
the third  the massine mandate that my
leader and myv patts 1cened  fiom  the
people Su, I belong to the old school and
I feel alwayvs that the East and specially
India have given a message to the West,
If we have learnt science and technology
fiom them, we have given the message of
love and service to the West. What about
Tood Christ?  What about Lord Buddha>
What about Loid Mohammad? What about
Mahatma Gandhi> Wc have to keep up
that spinit. For_ keeping up that spirit
what 1s the first condition? Onc is to tax
first the pocket of oneself. T would have
very much liked if the Finance Minister
taking advantage of this strong position
had taxed Members of Parliament and
Ministrrs  nd high officra’ls  Why should
we be let off> We only cxpress our  sym
pathies but I do feel that in these circum
stances till the Bangla Desh pioblem is
solved T should urge the Finance Minister
that so far as the salarv 1s concerned and
so far as the daijly allowance is concerned a
ten per cent cut should be imposed first
on all M Ps., then on the Minsters and
then on high officials drawing more than
Rs 2,000, T think this is an occasion when
cverybody should contribute with the great
est willingness I am not mentioning this
fiom the point of view of getting money
but T want the people to know that we
are not here only to get our allowances in
cacased and our salaries increased, we or
the Ministers T feel if you take from the
Deputy Minister to  the Cabinet Minister,
if vou go into the question, easily their
paraphernalia could be reduced to the
extent of 10 to 15 per cent. I would ex
pect my Finance Minister, my hold Finance
Mimster, my bold leader, to take up this
thing no matter whether the Ministers get
angrv or whether the Members of Parlia-
ment get angry; let them be brought under
the scheme et a cut of 10 per cent he im-
posed on everybody That is my submission.
I am verv serious ahout it. That gives you
moral satisfaction.
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MR. DEPUTY CHAIRMAN: Please con-
clude now.

SHRI AKBAR ALI KHAN: I am con-
cluding. T would not like to exclude the
Governors, the Vice-President and the Presi-
dent. Nobody should be exempt from this;
all should come under this 10 per cent
aat ...

w THAATQAN : FHFAT HAT AR, AT
250 TqUT q% @I & feqdi HATHT HT
gaFr W FEM 7

=t oo wra (2fmm) @ a3 T
saci g fegdr a8 |
SHRI AKBAR ALI KHAN : Before I

sit down, I would like to say one word.
Fverybody is thinking in terms of region,
in terms of caste. We have to think very
seriously about this problem. I wish, Si1,
that we thought that we are all of India
because if India lives, Andhia lives, Maha-
rashtra lives, everybody lives. lf there are
difficulties, if there are differences and if
we get weakend, no matter what religion
or caste or community we belong to, it will
be a disaster to the country. And, Sir, so
far as the Telengana problem is concerned,
I know a bit of the pulse of my people as
well as the pulse of my Andhia people. It
is just the right occasion when a compro-
mise should be struck. I would appeal Lo
the Government, I would appeal to my
leader, the Prime Minister, This is the right
occasion to strike a compromise. Otherwise,
I feel that the problem will get very much
complicated and difficulties will arise.

Sir, I finish my speech with this quota-
tion of Shakespeare—

“There is a tide in the affairs of men,
Whice, taken at the flood, leads on to
fortune;

Omitted, all the voyage of their life
Is bound in shallows and in miseries."”’

st Trorraaw o, § T4 W w1
T 7 A BT T ;T FALlIAn
# Gw-Twd T T FT TG 7T 9T
F2at § | aft 5@ aoe =1 99 frwww
forar SITa A1 297 & AN | g9y saver wfa-
T, SOy 9% ®IAIE, THY g FI
AT T, FHY qF FTEFT AT FAEG
T FET ATATE | TZ 91 ATTH WY &, 17
diz ff §, Fws W § w1 sffrmEd
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WY & | T a9 § ST T iy, Hgwg
agY, AT qAY, qETEHTT ey, farw
a3 fAs T T3, F8) 9¥ T§ a9 ¥ -
AT Y ST, FTAT 6T WY 7T | AT
# A g #ft FGL qA G qRT A
FEAT A5l § 18 a9 A1 wiw §7 FX
T F TFA | &4 & fqg T gana
e AT ATEA | T TN FY AT HFALC
Tt arew, o & qmaar § g of
£ 9% £, qAISATE ¥ SET & a1 q|
TNETEAN G | A A Fgar g 5 q &gar
Fgl & TR qa1 F faan fr guewr o &
TEATH FT R, TTETH AT+, F1 A F2TIT
FT W § | AFAT TAT GTgF $ A HH
a1 F1 /i fasr §, sofae 7 s A
faar § for Gorear< & agt a% Fa1 8 fF @m-
NF F 15 AT 7 T GATAT A1
52 FAT FEY 7 q1 1S T9AT Fwer AF
TR Y AT g3, & A 3 TY a7 I HL@AT
FY 33 g § 5 &9 Tgar o1 |, O
qodr o @Y & Wk fer i s gw
99 gU § 9 AT 7 W a9 T % g
&% T2 81 g7 FAT X, A ATUR A FER
ST M qZA F 93 AOGH | A FgATE
o g 7T o @ qET AT A AW 9T,
e & AR 9% WY IfRsr &N
wadr & o 1 A, Wy A wq Y,
qIWT Y | S, § 9g7 & AT w1

SHRI AKBAR ALI KHAN: Mr Raj-
narain, if you leave this phobia, this Nehru
phobia, this Indira Gandhi phobia, you
will be a great man, you will do a great

service to the country. For God’s sake, I
pray to you, leave that phobia.

ft TStARTEY ¢ s, A8 gAR @Wg
| 78 g wifed | # faage awrd @ ama
FE AgaTg fF A A wifear g, a6
Afar ) & wow g wo fag mEeR
wfra’rzgiﬁ*sﬁmaﬁwa%gqg,m
frd o e e o e il
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gz AT N Al g /o IA
ag 2T FT AT FEATH FIF | IHIAS

3PM. gaFr wiiT & T gu g #
Ig FEA! ARATE (% 70 a9z F1 o &F
aq& § AeqaT fFur srg a7t swfaoa
AT FZT AN | TAD AWTAITET EF FT
al STq BILT | 59 TN FT 67 N(qud AT
3t fagrs @ S AR AwEl 9% @¥
grr & 1 91 f6R 39 avte %1 gw §9 #g
qFq g 5 98 THF 107 T a9 § | HHAT
oA @ GRS, AT IR T 1§ 397
ff s & FUG TR AL, AR & 78
Figd &, T 9 IAF @I A|7T BT F( WL
fasar aarg & Az Ienaw 1 wefawd
g @ErE § | WeFWd ® CATSE-
AT ALY GAT 8, ®WA FT HSIAGIAT
g ) zmfed @ awe Ay faae g
freaT @t wtra, fqaer wgw fawewe fwan
ST IAAT & IFFT gRIT | UF Wi 47
IFST § HFIL A AT G qET T AqTS
f& gaces W=t @ FA @At fFaar ar)
1950-51 ® 291 5 ®FUT To 91 WK
I 1970-71 %/ 2,159 FUS ®o I AT
ar #gr 291 FIT Fo MR FHFT 2,159
FAT & | UFAT AAr Q1T ATGT Fgdl
fFafaFmsr . fvm s qua
GATTITF AT T @F1 T, 797 &Y AFAL
A G AR A AL | F0AN AT
FLH B G207 | 7 AT FH F FH
RIATIT T, | ACGTHT F Fg7 WY I3-a2
WA A @I g FEr S 9T BER
T g | " AN F N F fad
qE &, AfFT WA F gra A fed
e frqar ol sgrars @

off Qo Fro W (wer wEW) ¢
qatfaat & fwar &

S YaAema QR gug § fAr §
qadar g % A4 39T 99 74 § waaywan
T T FATL TaT #7 oy oy |
L/J(D)3RSS—6

oY &
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W G0 Qo WAT . e fwfad |

o UFAREN 6 & qrI-g19
7z g0 ATgaT g {9 & 9T A7 ane
Bifed | T T8F & WL gW A
# I @1 48 N I92 I 0 FA G FH
6 WIEAT T AHET HIGHT AT q2T &
ZdY & aT9-a79 § 3R A8 ;EHS 32
#3 31 ATEAT§ | EW 7 9T gAT §
fa fora a9z 9 afvs W SaFearor 7 a9
At TE ERIT S FAT 470 HIGET SATRT
AN & T2 T BrAT FaT &1 A |
F4T H(F qF 797 7 FLAQTEHT 81 7T
% 7 R qEH fegaa 71 Sifa a8
FAT, 9 6 TF (97 qaeaE WY
SAFEAT F[ AF A7T TAT § WX 5
fort w4 &Y g2, T FT AT, AAAN J
FAAT FET AT AT g 1 AR faay
fT FWT T8 AT G T ITF 5 X 15
qfaw ag g FifE g39 o adwr
frarer foran, wadta @@y g3&qt F1 W
fgerra &7 | 31 X TG 51 WeAT g AT
#7551 FT GG FB AR q¢ TEAT |
fodfy FUTA, TST AT AT II[EqET
AF qar & g ot 250 TIATHEAT T@TA
FIOF IEITEAAE | T IZ FIH! F@TT
g, mam fawd § aifF wgms &7 e
& qgq 93 T AWH, FitF afg q9g
gIeq TCET 1 JTFT AT GCHILHT A
FIY | 78 AT 597 936 G ToH 4@ 49,
mars & @ faad aw S aw § 97 )
we # 9 9gar g F QS w qw Ay
AT & IR AT TA FI TE Y|
7 wfFd 327 &Y, 98 qd GaT &Y, g [eEd
fzr &t frad ag =fiq seafaq & foad
7z WivEr qfAtFaEd TN, TE AT
JISATS G, 0% ATAAAT JHT
7 F EATT-E ZL AT | T ITH @ heq
2 & ggF ad FAFATCAAAT Sy
T g TF N AT 196465 71T
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1969-70 & HTHST FT & F ST FfT =af%FT
AT TET HIAAFTAZ 3 6ATHE |
1964-65 7 MT 2 6 AT E 1969-70
&) gt Faer 15 1 HEXE 1964-65 7
MT 13 1 WX E 1969-70 § | Fgdl
89 AW %Y =afF7 § 1964-65 & ;X
59 ATH § 1969-70 | AT A TAF
JeqrET F1 ARG F LT g AT I
F T T F qeqt & TH F| TEGEAL
F W7 g9 &9 #IT 1961-62 FT WAL gH
YT AT & a1 1970-71 & 181 2
g1 T ay FOF 52 WEEr g8 9|
1961-62 & HTHTT I UF 1A FT fgaia
AT A FOT 8 TS TH AT | T
aez § fassht #9 & qrL 7 gad Fav faar
fF 1969-70 ¥ 9,444 3 FVE F1 fagory
FAt g1 AT 97 W GATY ;WS AT FAT
g ueft famdr A aer fe@ dia
AT @I | 1967-68 F AT ATHT JqA=H
£ IT qTHTT 1948-49 F1 HTHT TIA FI
farer a1 gard AT AT 323 3 ¥
T Y wedr | Ffy A @S ggrd & T,
< e g1 WA ) A w g W &
niFe WY 3@ F | HFAL A AT AU
ot gfer #1 @ | gfee a1 o qws
a g T A @ fAmg #Ar asmw o
A 1948-49 T (968-69 FN gA § @
&1 1948-49 F TN & WG 9% Hfeqma
faarm Ffw, 9w-o@T Jav =g AT
Fr &7 AfAnT WI &1 1948-49F 49 1
MT 1968-69F AT FIE 10 0 a1 gX
ATt ? 49 18§ 40 03Tg 7T
gz g, frator qar 912 STRT TET1948-
49 ® gad1 fawmw sfowg a1 17 1
FET 1968-69R A G TAT 16 7 &1 &Y
JETET T FEIAL AT AST G99 g, gl
wifeq F1 91 9 G g, @ 9% fAw &
gag aIen & fqaga w0 g fF §
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qAEEF g4 Wiea g Flaar aq 5
FL & g1 7 G FT | TG IeqT&AT FT
art gfwa fawiea 3@m s v 3y,
9, AT, TS TAT AT SANT1960-61
FAT 51 3 A 1969-70 FT 4T 44. 1,
@ fFg THAAIE SEANE FY yEfqaTar
AT | g qFI99 § T9 9 FT QAT
FI FT A |

Hq AT a1 71 q Agar g faw
AT & W F qUaE TCUTE 9, 914y
FAW 9T |

“aif el gafaumo

5 O GTHIT &1 A9 qEA 989
THOT F W1 wrd wRw fawr o9r
ag AW qATAEs & faw Hi gfuw
garfs A & gi-gre 4
mfas forra & fog ar

@ mawag & T amw faer ogr
fowd | steqr & | F TAG Savar q9A TE
a1 g, fo, S, uF a1 w8 ai
T WY FE AT ) WL O A ST gF § )
# ATET g, A% A A= R A1 & A
grT R Efam AR @ g oAt ) A
argfere &, dwifas &, T69 3@ 09 #1
2 fem fF 2w 93w wgT &, wEaTe
aret F, 7@ favafaa T & Nha #;
g fear fF wgy wg= @ &1 W) fyaw 92
FATHI IqF AT AET AT e sralt | 2|
99 X AT AT 57 IIG HIC 48 T
% A% 9% AZTIT TSI AGHGLHT ME |
ag @rafas o3t § | 39S 3@ FT F1E
H TS AN FFRATE | AT S 3, oA
FATST qvE 7 of qF w@ewe frar ¥
IR afserF edeie 37 fFar & o 77 gty
F OWOR WA F AW | A@ 75
BN T T RN & G g | &
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Tg % AT Al G FFA( AEATE | WA
qg WY § T AU WA ST g 4T oy &
gra ®1% QY OF i "HTERT FY TEAT F49)
TR gidt, S Xts A,

SHRI KRISHAN KANT: Mr. Depuly
Chairman, when he 1s saying all those
thungs, you should scrutinise how he func-
tioncd in Rai Bareli, how much money
he spent, what his resources were. . .
(Interruptionsy. His election agents were
threatening the police officers and oflicials
in the Government. In Rai Bareli daily in
the morning he used to ring up officials
and threaten them. ..

(Interruptions)

= ERRE s 98 99 gER A
TEY AT, TR (AT Fgr 9g gWI H
qEr ST |

st Igawmafa . TAATTIO S, a1
qAT A0 s W

N TeAmaw : (fed, ag 9w fame
1 G047 I A §

o Juawmfa : qig faae Fgi, HeEr
faqe o 7@ faar

ot TEATTEY ¢ § 9 39 @ § |

ot Jyewmfa : AT d@w @ g 1 A
AT AT JET @T |

&t OO ¢ # wmd faaga A
=rgaT g ¥ fadt &1 39 F 91 s 4@
& g 3w S 9 F gg 99T 98T gATE,
g ST | IW FY AT G § | WAL
TFYHTT GTF § AT AEHRTL FAT AGT AT F@T
Ht e GqT Y | g GAT F QAL
Trg & e qo% 99 gu € a¢ frww fag
ST WIR A1 Argfaee § a3 Q1 ag g
q@ & Far e & ag wafas dqaT g grag
g | ®g FaT v g€ oY Far 39

SHRI KRISHAN KANT: His party lead
er, Mr. Madhu Limaye, has said there is
no truth in this.

&Y TR 3fEd, g8 Far qur

Fr gl & | e, 3 agt avad & argfee
L' J(D)3RS5—6(a)
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w3, 7y fagre & argfee ma A amw
qrefeedi § wuar 9g9+ a1 Fi7 q19@Ai
& g fag =< fean fx &9z que & any
TY qIg & TEALT g 8 |

F s e g s fefado &
MY F T § WIT §IT FT G671
TEY FHT AT | & Sar argar g v qa
gSMfar # FHO T W@ a9 39
FT SART AG gAT A7 | fvn & QF Ao
7 TEH SANT EATE ) T gua §19I § 78
I @IE | F AG FA FIEA E, 9FTH
F AT €% FT AT gL FFAT 087 §
U well & faatas & § w@aq a9
G KT FEIAT GHTR |

ot o Agan 98 AT A 8, TIT 8

st e - 3@y, ag Twa g ar
& g1 | & Fgar g fF ag garw gav g §,
& oo ag aga § % a8 @ 0w A
AWM §or | T FE F 3 TAT H
uF sfa g asr fRmmwg A6k
F1E frataq g F AT T8 FgA ATl
g am e @ & fraied g@ & fr
1T, T2t & 1,000 I &1 fehrar Faran 1
T ITFT TOEATEN I | FHT ST 77
2, FT3 ST | A, d<z qoT A afgear
faet gy WX AT ]W F A H
TF WA YT &, AT e I A
ofqear gfmg 1 ST, AT A9 G4
& faware gz MU, @1 S9E FY A AW
qEFAT: qHE F A7 g 1§ T agar
T gfqaT SBTg | WS FTHT FUE HAAT
goaTfaaT < qeit g% g——i 7 &1 w@d
T AT # a1 R, it &, IR g
fo T are 8, @1 g@wr Ader e fE
gaTy sad Sew gfed g, gRrd
ST SR @ RN | # gl redl,
STty ST gfew &1, & @ =
ST ST @ aE g, qafme O
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(st TeARCETA)
3FT FEAT AT § UF AW FoAr
Y Y A G fArlew g9 & adaTa
Fr3g fmaaanmd?
st guawmafd  SWE F AL A FEY |
S QAT 49T F A A TG
qF g7 & WT Agr SAa A fvoawe
qT FqT W FAT & 7
(Interruption)
sfYaq, TF FH STTHFTE FTAT 98T & |
ZAr T wFaT wfY @1 AreS agw &, FA
& o I T FH-FAT § TR @A §
foF g ga=t gaT TEY @I, ATHT IO FTA
§F =Y =T AT G I & | ot &7 anf
T WIHAT S I9€ O § #T qGFHaT 2,
JET T TgT T@AT WA | & qAT T
L 7 TET G7T § To fYo =S ATES
q FI A g A 5 TR 7 AT AT

g
st IraAWTafd AT FIATA F AN

T 9T AT HAT A

SHRI OM MEHTA Sir, he 1s speaking
agamst a person who cannot defend hun
celf in the House

5t TeEw 2 fEw, gw IR FW v
g i @ asT A & o dvo was §
Tq AT F1 577 2 o =8 d= ot Fegsty
T g, SRNM RN gwfa fohe
Y fearg, 98 = o do ;o T,
T WS A, TAT TAT F 719 F W
HTE T AT & FTYR I I 97 F97
F @ FT g T AL FIAT | A H
f@aear & ara FEAT AEAT § ATAAT
FgT § FeT AT @T E-—FRw 31 87 & F1g
ATE FT AT ST 39 G FT 99709 & 65
27 ato %, fag f fr afadee 9o
afger € T, g  AquaT #r frae
F T # o #2 fear, qawar &
faazor & w9F & afadT w7 faar
FAHT FIE TAE T | T TYR Fh, T
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qEL FIEH, FA & AN, AT
AGAT & wdr a9 SN, f|w a9 oy
T N ALY 99T G | A5 a7 fawew
T arfam &7 ghAE 9T TG T )
T G9dT § T |, AEF a9qT § FT 4,
o a9ar § afaaT & | a1 # 78 FgAv
AT g, #V & a7 A AT HART F
75 § fafvaa s7 & gTrar g7 arfge,
FNfF STH FAT ATAUT § T 59 q&7 |
faz 1T o9 T a7 a9 @A a7 a%
wE A A fAoTa TAT a1 g

T & qra-ar9 | TEAT AFET g, |
AFT QAT FleAT g HHAL FAT @M
TR, U FTI 7 I8 aHa Tgr 9i—
1 ? GUET A Fg R, TN AT &
FTA F T 9T F UF &, §F [ AT
FT TAH T, TF F1 TG T AGT A
BT g | gF 90 [FaL gAT AT,
Tg T FT AT A9T @TE, WIHT 4G
ST FET N KT 60 AT To IF F AT
Faree q¢ A arar @ W s faae |
AFATT FI AAT &1 FA| & | FTHE 9
T § AT FHAHA FT T FM HAL
37 ATl 9% a9E & AIGL 97 AT A gA
% | 7 OBAT g WA SHAE g 3 grar, fant
SHad & Sfeq ArEAT g, q TET F NG
HefT D1 oy 7l S 7 AT A T
g IFT AT | TAMAC F AIA FF AIGL
3 <t 7t FT AT AGAT §, TUH AA
FT AR «TeqT § FF 30 AT &
SYTT AT FT T T AT 3 |

SR, 98 TAGIET AT G0 FA § 9T
q§ gHST 2 qra@ &1 AT &%
fern warer a8 gl:ﬂ:( g1 97 |(Interruptions)
TATILTF FIT F37 I 7T Al | IqfaQ
§ 2, FEA AEAT g B THW A T AT
THH ATAT & | IO7 gAF FgT, THATOAT

WY, g qET Wl F wrary afga,
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T U A AT WA 1A E AT | I @ A & wfa wwdt wd agpf

T FE & HATST 1 g FT &7 gAA
faar | § mwa< oef =T ATEE § g ArEar
g fF 3z 65 =1 1 awa o9 an-
qTEAT S AT AT, HF AFL AT, F9
St § T@, A8 AT BT A5, I TR
J FIT FF & R0 I, IAH( FGT qHIE T
Al g5 & 1 9% fawm F afwgz &
FIT AT STAT IF Z8FT &) qo £ ¥
14 MY 9 fAFeT & 9T g7 IR A
T AF QAT 1A &7 | FAT 3 AE FT
uFgAT AfET % 2@ F g7 F0 A G |
Tg AFIAT A FUA A qAT Afed AT
T X S IT I KHAT FIQAT | Aoz
FIAATA T AT G I Y ATHT T 2 |
Tg @ amar ars fmeTae w1 og,
qIoET FTAAT &7 & | T AT § 097
a7 7Y gAr 7 R At fa< W A gy
feraa & fF 3 71 o= a9e G w4 §
H39 TH A1T F1 IT HoG GG § AT &
HIT LT A AT g€ = | Z9H A7 A A4
# fadios a3er OF WY AT TGy 93 &
fr 7 gad A @ L &1 AIE qET
W 3 qa9 § Arar & 1 Sfrew, fad
MA@ & TR & fgars ferag & ar
ZraT IrfEw fear §, I@E S WA
HIT G | T TFATR T AT 43 HIAAT
AT ST QI ATAAT {6E § AT T |

o, § W gene & faRw qifa
F1 0 A7 A7 g | Far & Farw A ?
ST AT 15 WET 1947 F gS, I99
TIFL AT TN AT 3 KT ATAAT 7
FFCTTR A FL T | 5T GTHTL F] AT
AT AMETET FTT AT AT &1 ° 3 AT
F1 TALNET FUT ALY G g1 7 I q&T 7
T 20 TTEHTL 4 a1 30 & qad § S
geaE e far ¥ 9% Fo 9T 7 18

|

39T ATEAT F1 AR AT AFTARAF A ]

qgfa % fau udi ama w1 S9aT 3T 77

T THTCHAT 50T FCAT § | THCHE qTIT-
T ATAT gH WITAT I T JoaAr
F9 & AR FT HICHT TF g | J1AT I 9%
EI a1 FRATAT, I 9T I AT GgIT
ATLATAT 9T E11 A dgre ATy ey |
e oY TaT F2F F 1T A IRT T
TTAT IT FY TR FT AFAIT GF & A
FLE R, TGU FQT §, 59 FIT F1TH
FTT § AT Fgar & fF gL @ fag
T T J9 IGT | §GR @9 fag Fa1
FH ? W TMR § AR @0 fag v
T59A F7 § | 9fgd qF HrAaT & R
IqH A AL HF A0 F@A WA
3 @ e Ag & qE e ar |
Fgd g1 [ F097 39 T AFFAT A 7 AR
qfgd weadr T TG 39 & Jafm
Fafaw araran & A gu gt w0 qu
qTAAT 3F g1 AT GET AR WY AFAT &9

AR, AL T W T FT AW TEAT
g &1 A3 999 9997 IR | 7 g7 ST
argar g I 30 e A gy Avfa 7 )
FATHIE SART AT E ? il ga faa
F gaaran 6 ok sfega FOT FranRaq
g, U3 UF T GRAE | TF 9 AIA [ 1feAes
Z1 Y FRT AIEE, IR 39 B F) @07
faar g 1 <1 fggeam #x wEea, fae-
g fagie a &, qTETL AT &, 98 12 90 &0
gh 9 & | & wrar FR gfeaw Fme
FIRQIAT A Ao 7 & foaw miz s
FW & fou «97 € | ¥ 98 95 AT8AT
gframErR@ A IO I FN L 1 3T
1 foslt gre A, UHEfawT § gy q
T & ¥ Fr e IfRU AT qw T
F1 FATTIATE FTHT §Z THA &1, TAqSA
ATHIT Y BT OFAT & | AT 92X & &g
fear & fa ag e MAEfAfEs T
2, UF qAT GORIT F ANES ars o) )
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[0t T

zafag # Fgar 91 § fF 580 aaF A
FE g A 7 €

T(F AFT A &r g (RAT &ie e
I w1 3ER A wes s faar
TATE | qg AN 7 AT 39 TG F qg AW
wrzde avn & gt ¥ fewm s ?
S GYFIT AESF qq T FAW &7 FA
# a1 FTT 8, T8 g fadr’ wse
FT JAT FLE § WL T AE q T AF
IR T @i FTEEr Ig A5 Frar |
3 AT AT AN )

oY wFAT AT ART S AT FF
@ 9 frarce TFTATHY | AR faes gRmar
fafg sdfeqaear amSEE) q9EqT Al
TET g%, T8 ATA B A1 el FU | TN
TFALHA ATES F1 H GTAF FET {5 Ig A
Fg1 o fafaq gdegaedr § 1 39 @A
Hear G517 T FITNWA & I779 F 757 &
for %@ @ Fga § T gardr seAr §
frem 1 e+ fagr, Fa1aqd) g w1 o
§ fwz Srraaty, AdY faaft ke | HFa Tt
qTga § SAIST GUALIL T &, T AT a8
BIEY F1T FT ATTHE qUAT & | 7 THAT 78T
g 9 @39 & wifaa aget § fF gyl
Fe #4172 €, qH 3AAT 9T & AR |A
g, 9 ¥4, T, THAT F AFR AF gl
ey fegde A Ao feddzzfory & wad 52
T A F1AQATE, TATFIE Fqd fags
YT AAT A FIA §2 W T FV q@rar
g1 | ag @1 AT FT T F Y v
L

= Wl @ #oE 25 fAaE g ag,
5 fame 97 samT & few g

Y ST : UF-aT faqE & F qure
FW@IE |

#t Iyevafa a6, TS A F
gara vy )
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it TR ¢ WY S § A N, §
T FT G, G FART @9 A5 T G §
g9 H9E IITAE TG g, T II79qG g |
1 S Aif g8 g #r fFATE g,
TFIGTT F qQIT a1t § |

gy dAfg aome 7 & a1 7
YT ATGAT g F1 T F4T 25 FUI THY
WA gAR  Wew # mfgfam &, g
faaré & fag g awe 7 sy Tongw g ?

THT & qII-qTT F U IO 9IgAT §
fer fareqr Afg aEmT AT aaT § | TR AT
farerr Arfa efFaret €, ag s arsnsaaR
F qTQH 9L I QT &, IqF! T § 9 @Y
&, T W qfewrs T # fQ qTHre Far
T A FTAGTHITN A & A GTFH F 90
qET A1 | T H{AY =Grieu, A A=y 91fgy
T GTHRI G AT A1 5 &1 THC A faaar
g W@ & 0F T F T F fAC AT OF
Afad M -8 AEHGU & T=A1 & fAQ
SIET WA SISATE, AT B,  FAWT
SITHT FT A STATY | TTHT 0 A AT
XA ? T AU AT, S AR A AT FOI
g agT ET-TST AF | A, IS8 FART
eeT § SO, TS-9€ Gf9aTg # TET AT
gAY AT & == S FHL H AN T
& SHI FIE TOF IMEAT AT T | T TG
feafa & 1 & qerr argar g o awr faverr Y
Aifg # Ty g ?

gfaT Mz fues o % goama & fag g
FH AT FT &, AFAL AT HgF ! A
gt 71 gaum 81 @Y &, TR ST IR
T TRR AT IRA TG G &1

ST FEQIA 7.
Al

ST AW AT F G

= TSN I FE W | A ZTHRT
Il FAAAT § AR 3R & araq AR
fare war & | garw gfeew wig &A@
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TV q FAHAT FIE 0L AT AT | FWAC 7
FEar g % 77 @ A7 991 | 1.7 w1 w7
TN AT AT AAEE | glewai & fag
gq awe 4 fawaar waaw 8, gftadl & fag
FAT37ITAT & 7 AT A1 geqA-agAT, giest
wrAm & a9 fea aaF § geaagn? & @r
g; 5 ag & ITFT IgoAAT FT AT WY g,
g avg & ST A fwar a1 wWre 1 A
4 7 gT @I § HOAF 9T FR—TH
ArAA TG FF W 9Fd § AT AG - AgiwAr
@ % @ Y, 979 7weT g, fee gfea
FY TS ATHT AT T, STHTAT AT T FSHT
[T %, I AT ALNE g1 _E, 6T 34T
AR ZICIT T&A | A, T ATHT FT qHT
FT & T, ITFHT AT F 71, 65T ITH
Zq qYT, SHT ATH AT 127, FaFT a7
foear | ag gAgETT F AT 2, T T
g FY a1 &, &7 T T TA qe4qva
qay AT & | GAFT WH AL AT E o
# 58 T 1 ISTAT g AT oot FAMAT Frav
& AT AT FT ZISAT FT SR FET JY 7
ofq F IfE FAM FT R FGT§, FAFRI
FT BT FIITE A1 IR BT AL S04 |
ger wF A AT 37 8 Frfeg
o Gr T AT FISAT F arwT Far
Fqer TF & WX A & AT F A
g3 AT 4Z A T ARG T I AT AT
H1E THT ALY | WIS JearQr rfa ey o &
WY q2qT | S FIE T qUHa &1 919 Hfag
AT T AT foar 141 g JfEa 7 WA
F B B @I g1 STAaT 7 a8 famara far w3
fr 70 A & AW FAE § TZIE TE A
3 ofraq, A argarg 5 ag aww mw
A a7 w1 e o drafaes. 12T w1 FgAar
& o Zama A1 (el B w8 &1 o AF
& 97 ¥ faadr sond #el § 995 3ag |
SATET IO F 7 fah | ST 8 ;= T wyEw
a9 ag FIET 12 AT T 5 FAT TG 077 )
o ag fow facdy & g 1 avgaw H

[9 JUNE 1971]

1971-72 112

q 7 fa®, g& @y #1 a@ AT 31 T4
F Fi4-A77 FOFT 9374, STAAT 9374
F 9 UF GIAT gNTT AT FE AT F
AAITAE TATGT W7 | TATREAT FT HTY
AR & aF & fax wm F
TT TG AT G Al 9§ QrETHIE
# @fc N, garar F oAl T
uill

# AFqHTE & A9 FEAT AT FF AR
gw | 1w gfead g, wifaandy &, fass
a7 & N &, WG g T [T AAE T 95
TrHET g AT AT qF STH FH G FH 60
FiFLT g F gL A T A Ty fRadr E g
qF AT W T FEATT AL T | ATT FAY
g S FE AT, ATHT gH TIAT GAT FY
AT H D12 F 97 A< AN 1 g HY
AT 2 fF srasd AT @S F7 U 9rar Iy
&1 ST | JET Fgar 1w w1 a9 a fw
37 |1 TUF WEM § SATIN KIS G 7 FL 97
T T FIE FAATA KT | Z99 TH FAL
FT TIAT GTA FHT T AL I §IF § 79~
AT IAN g7 GAT, IHIA [T qHEAT TT
grl, qgd A1E g {9 & Igral aF A
TET TRT AL G AT g7 | 7T g
FLHRTTHTS HTH T5T FIAT |

FTTHT IW & eI« |/ GATY I8 FZAT
g fF ga®T 21 ¥ gew 18 A1 FT fgar
ST =, f5q | ga® avg-arg faard 4T, we
1 ;i foverr |av & fFATT AT =AY
THY @l AR w1 wH e og
T LRI TGT ALY AT § TT T 30 THIY
F1 FAFTAT FIH(T FZAT LI &7 AR
T ® fa s/ w7 AAATE )

g q3 ¢F fqaew & i g d s
TEIT T FT FFTA[ Z U ITHT AATHT Y
qg FAA F | AT IgTAT IF F 28 AAT g,
agrar a% § mfear sar & | I F1 ATar |y

A 6 T8 WT ag 9 09 Faw & Sq&r | 70 AT | 39 (A7 avETe T G § I /8w
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[t TwARTAn]

fair | oud 21w & 1w 39 9 91 {59 fa
I F7 91T Q0 fFaT @ 1 AR ag A
Tqat 9T AT | A4S 9T FF T WA
ST FWifE TIT SRR AW G F
S AT A FT A AG G ) 7H gL AT
MTET 7 AT A A | T/ AT 39 G2
TR BT HEL ZLT 1 TS I a7 F71 48
Faa F | gafae @ =rgar g 7 6w 99 |
7 qAarEt g, § I g, A UEA g, q
TT-gEIETATET § HIT AT 9 & W A
FAFT TIET § WL TAAC & FgAr argar
g T 5T 98 AT QAT FT AW
7 w0 gF @A g qt o w7 griaw
faomar af) &, et 75Y, afed qgdv &Y Wra
T T F1 GATTATL FAT, IT F AW~
T aOFT § TATHGT q77 FTrEraaa wAr
g AgAr wwA &1 fred wgar § gfeu
T FT MG 7 | #fqq, § sarer 997 TE
T | F gET F GRS T § FLIG
st g fr ag fewww & ara, wem @ ary
U ST FT AR FL AL T TAT F1
g 3 fF fog & sqae aag frad & e
qga qt faer fratelt aforg # 9 & fag
el Y AT g g afgu AT
Arfad g1 §eg Al §T &, WT § §ed aq
Fgq & fe=war 7t arfge e s qaw &
grIfad |3eq @cq 91 FE § T §,
feawd § whra & v M ama a1 q
T frafad 1F &, ariv g9 & 1 zafag
7 FgAr FTeA § 7 39 947 & qaeg T |
Gd | qIIY 7 T AV FAT TH FHE §
23 q1g AT | faarg g aa7 g9
AT FT SISHL FH qoFk A (FAT & qrd FIE
7T 8 & A8 S awrSaray g1 | ghiery AT
& VT T A AV T FT A1 frao 7
qUART | IT W TEHAA FT AT GL,
TETaS F A7 @1 & ) 3% foy sfea wisy
HT ATHT 1 G A FA & oy gqor
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fFe wiwd, FY07 IR AT T TEAT FT
FEINIA FL, Fearq GEHIT F FET F TAL-
aqd FY T4 qeErg fqwr F F@r 1 98 @
wET, 48 & gAMT & Aifa, afy § oa-
FEAIV, TG0 & TAMAATE, T& & J9aa |
5q & faudig o &, 79 §, FHGAT 8, S E,
TftaTE § AL AFTNRR |

**%SHRI MAHITOSH PURAKAYASTHA
(Assam) : Hon'ble Mr. Deputy Chairman,
today I shall speak in my mother tongue.
In shoit, it may be said that this Budget
is 1cally disappointing. At the last Lok
Sabha Election, hopes were generated in the
minds of the people that this Budget might
bring radical changes in our countiy, but
this Budget is not going to bung any
changes for the bencfit of the people. We
pledged at the time of clection that we
shall establish  a socalist socicty in our
country but there is no indication of that
in this Budget. The cconomic policy that
we have adopted is mixed economy and it
15 a policy based on compromise in econo-
mic matters. Thiough this policy of mixed
cconomy socialism cannot come. If we really
want a socialist socicty in our country, our
cconomy should be socialistic. Unless social-
ism is fully established in our country, the
suffertngs of our people will not be over-
come.

I remember, Sir, that duung the last
mid-teim  election I gave specches in many
mectings. In one of the meetings I spoke
to the tea garden labourers, I said to them
that before indcpendence their daily wage
was five annas and now that has been 1aised
to Rs, 2.25 np. After the speech was over.
one woman labourer came to me and agreed
to what I said. She said that previously
they were getring five annas as daily wage
and now that has been raised to Rs. 2.25 np.
and that means that their daily wage has
increased cight times. But now, Sir, Lhe
prices of poods has also increased ten-fold.
Beforc independence we were living in the
tea garden arcas and all the members of
out family were working in the tea gardens.
Todany | find one member of a family
works in a tea garden and other mcmbers
depend wpon his income and as a result
of that the standard of living of our people
has gone down very much after indcpen-
dence.

Sir. the farmers and industiial workers
of our country do not understand the con-
cepts of socialism, communism and capital-
ism. They only understand what work is
going fo bencfit them most. So whatever
was said hy that woman labourey contained
muchy uuth. Tt 1s an cstablished fact that
the pwichasing power of money has gone

“#*¥*Qriginal speech 1n Bengali.
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down to a consulerable exent The cmploy
ment potentiafities 1 our country haic
also decreased  Cherctore, 1f the prices ol
commedities are nol rcduced and it we do
not provude cmployment to our people, the
wndition of our people will not unpiove
What do we find in this Budget 1he
Budget was prescnted on the 28th May b
m the meantime the prices of commoditics
have already increased According to ofhal
otumate, - 1970 71, the prices of com
moditics rose upto 5} per cent, but now
1t hay ncreased hive tiumes more We uo not
know how far 1t will go up A cutiasm
was made against this Budgor that gt has
spared the poor people whercas rich
people have becn hcauly taxed  But the
burden ol indncct taxation 15 more than
that of dincet tixation mn the Budget and
mdnect taxation mcans mote burden upon
the common pcople Wha widl bear the
burden of daties that have been 1mposed
upon maida and testuiless That burden will
have to be boine by the common people of
the countiy lheic cannot he dany devclop
ment 1n the country it tiansport facilities
are not provided to the people But tuday
bccause of the cnhanced duty on petrol the
tiansport will now be costlict to the people
Now not only the petioj will cost morc but
also the prices of various motor parts hiave
increased

S we Bengalees do not know how'to
piepaic chapatis out of atta but we ccr
tanly  know how to preparc lovch:
out of maida For lower muddlc dasy
and mnddle dlass famulies this  loocku
15 a favourtte food But now bengilec
will have to gue up that favourie
food bccause of the duty on maida Thae
fore I would say that 1f our taxation
policy and economic polwy are not cnang
ed socialism canpot come 1n our counfly
For the establishment of 1 soualist
cactets,  m our country we have to
radically  change the economic structure
of our country and that structure
must be foundcd upon socialism  So 1mng
for all the failures of the Congress Pty
we hid been blaming the Morary group but
twenty months have elapsed stnce that group
left the Congress Party Where does social
ism stand todav 1n the countiv after the
depatture of thit croup from the Conjress
Partys Also, what about thc present law
and order sitatior 1n the  conntry
Nothing has bcen done <o tar aith r to
establish socialism 1n the countiv ot (o
protect the lives of our pcoptle

Sir I belong to Cachar distirt of A >un
which 15 on the border of East Bengal and
tnat place 15 now full of refugces For the
refugees from Bangla Dcsh Rs 60 ¢ nies
hue becn allotted tn the Budget nd with
that moncy food and shelter will be pro
vided t> them  After ndependence thou
sands of refugees came to our country Lhey

[9 JUNE 1971]

1971-72 146

came 10 batches 1in 1947, 1950, 1904 and
1967 1hc refugees who came to Assam 1n
1967, notlung  has been donc so  fai
for thay  achabilitation Bur  within
the last two months more than two lakhs
rctugees have come to our Cachar distract
In Meghalaya also more than ctwo fakls
tetugees have come  In our nughbouring
atca Tripura more than nine lakh retugees
have come W know that the Government
ot India has not taken the tesponsibility
for rchabilitating  these refugees but the
Government of India has certainly taken the
tesponstbility  for therr food and shelter
But the money thar has been allotted 1n
the Budget for their maintenance 1s not
adequate 1n view of price rise these days
With that money sential commodities fot
the refugces cannot be purchased Though
the refugees are not starving yet they anc
n a semu starvation condition The Govern
ment of Assam was spanding Ry 2 daily
per retugee but now the Central Govern
ment has ditected the Assam Government
to spend Rs 110 np i1nstead of Rs 2

Today the outbreak of cholcia among the
tcfugees has taken an epidemic form The
total population of the town where I Iine
15 sixty thousand but there forty lakh re
fugees have rcached Consequently  the sant
tary antangement and arrangement for
diinking water there have bcen severely
distupted Tor five years I was the Chairman
of th¢ Municipality of my town and [ am
well aware ot 1ts capactty Trom Silchar we
gul the mews that the sanitary condition
there 15 far {rom satisfactory and conse
quently  dianhoea  and  dysentary  have
Dioken out tn  every refugec camp there
Ovar and above this, there 15 epidemuc of
cholera So when the Government has taken
the 1csponsibility for the maitenance of
these refugees, they should be given {ull
mcal and then «afets of health should be
ensured In Assam a new sub State Megha
laya has come into being and more than
two lakh rcfugees have gonc there  The
Government of Meghalava his not ptovided
any ofhcal to look after the refugees Be
sides, the shelter that has bcen provided to
them 1s no shelter i the rcal sense of the
teim Now the monsoon has set in Refugees
camps have been set up i piwes like Balat
and Shalla and 1if 1t rams there contt
nuously for two three days all the refugee
camps arc likely to be washed away 1n ran
water The Government has netther set up
any pamanent camps for the refugces there
nor has 1nv intention to do so  Considering
the gcographical position of  Meghalaya,
we do not want that refugees should stay
there cven for a short time We
wint that they should be taken out
of Meghalaya Your know, Sir thit the
mawntenance of law and order 1 the pri
mary responsibithity of  Assam Government
since Meghalaya 1s a substate Tor the
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maintenance of law and order, the Mcgha-
laya Government has created on Auxiliary
Force. In that auxiliary Force all sorts
of bad characters have  heen  re-
cruited. This Auxiliary Force has been en-
trusted with the work of protecting the
rcfugee  camps but now those protectors
themselves ate out to harm the rcfugecs
(Time bell rmgs.) Sir, s 15 my naiden
speech in DBengali; so allow me a few
minutes more.

MR. DEPUTY CHAIRMAN:
other Members from your party

SHRI MAHITOSH PURAKAYASTHA:
So I want that the maintenance of law and
order should not be in the hands of tius
Auxiliaty Force; the esponsibility for it
should 1ather be horne by the C.R.P. and
the Assam Police so that the refugees may
Iine honouiably.

Sir. when we talk of thus rctugee prob-
lem, we r1emember Bangla Desh. It was on
the 5ist March we 1n the Rajya Sabha and
the Lok Sabha passed unammously 4 Reso-
lution pledging our whole-hearted support
to the cause of Bangla Desh. That Resolu-
tion acated hoped not ¢nly in the peoplc
of India but alo in the people of Bangla
Desh to the offect that the logical conse-
quence of that Reswlution will be that we
shall give rccognition to the Bangla Desh
Government  After the end of the last ses-
sion T went to my district. It is on the
border of Bangla Desh. I came in contact
with the manbers of the Mukti Fouj and
the Awami League mcmbers. Thev told me
that when the Government of India had
fully supported their cause, why that sup-
port was not being shown in concrete terms
by giving them recogmition. Theiclore, Mr.
Deputy Chanman. Sir, if the Government
of India really wants to help the pcople of
Bangla Desh, it must give immediate rccog-
nition to the Bangla Desh Government. In
the liberation struggle in Bangla Desh lakhs
of people have alreadv sacrificed their lives
and now the soil of Bangla Desh is drench-
cd with the blood of freedom fighters. They
10sc against the brutaliy of Yahya Khan,
If the Government  wants  that bloodshed
should stop there and that the pcople of
Bangla Desh get human rights, the first
step ol the Goveinment should he 1o
recognise the Bangla Desh Governmcent im
mediatcly. So, 1 conclude my speech appeal
ing again to the Government for the recog-
nition of Bangla Desh Government without
further delay.

There are

SHRI G. A. APPAN (Tamil Nadu): Mr.
Deputy Chairman, Sir, T would like very
much to speak in Tamil, hut like all these
people here [ am speaking in  English.
Thau is the only difrculty, Or clse 1 would
like 1o teach a lesson to most of the Hindi
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fanatics by speaking in Tamil, but what-
cver 1t is I do not think there s an
mterpreter

AN HON. MEMBER:
lerpreter.

There is an in-

MR, DEPUTY CHAIRMAN: Not at this

moment.

SHRI G. A. APPAN: Mr. Deputy Chair-
man, Sir, we arc now i the midst of a dis-
cussion of the Budgcel. It 1s not a family
Ludget. It is not a local board budget nor a
ftate Budgcet. It is the national Budget. It is
reported 1 the piess that Dr. Vo K. R, V.
Rao spoke on the Budget as an economist,
“ome other person here has spoken as an
tlealist T would ke to say that these (wo
Jrersons might have viewed things only trom
¢ ne particular angle. The Budget of a great
raton like India has (o take 1nto considera-
ton a very wide sphete. The Budget of
[ndia affects not only the cconomy of India,
but o has also some cffect or other through-
out the woirld. That being the importance
of the national  Budgel, we cannot take
things in such a light-hearted manner. I am
not a great economist, nor am I too narrow
an idealist. I am a practical man. I have
seen life fiom six annas a day. That I have
told you. T have come from the ranks. If I
ant heie like this, T have come here so that
I will be useful to the country and useful
to the common man. I speak like a common
man  whether I enjoy the goodwill of the
people or not. Perhaps maost of my speech
uny not be palatable to many

People say it is a socialist Budget. What
15 sodalism? Socialism s cquality for all.
How can  Members of Pailiament, who
would hke to travel by air, travel in first
dass, who want more monev call them-
sclves socialists, unless they (ome down
and duescend to the level of the common
man? The present dav per capita income
in India is not even Rs. 400. It is Detwcen
Rs 350 and Rs. 400. How can we sav
that we want so much of income for our
own family?  When we want our wives
and children to be happier and blessed
with ghttering jewels and glittering sars,
how can we compare ourselves with the
common man and speak as: socialists for
the common man? It is lip-service. People
sav that it is a socialist Budget. It is lip-
service. It is hypocrisy. It is nothing but
sheer hvpocrisy. T know that the Govern-
ment has the intention, but by whom has
the Budget been prepared? Was it pre-
pared by a great economist of a very high
order or by a Planning Commission Mem-
bei? Dr. Rao is a great economist, but
who has prepated the Budget? Has it
been prepared by the officers in charge of
the  TFinance Dcepartment or hv  Mr.
Chavan, who is the Finance Minister, or
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by Mr Ganesh, who sits here as the
Minister ot State in  the Mmstry of
Finance, o1 by somebody clser

For the whole thing thce Cabinet 1s 1es
ponsible [ will say that neither the Cabi
net nor the Minster 1n charge 1s compctent
to havc this budeet done, which 15 donc
1 such a colossol suicidal way Therc 1s a
swadal budget I would say Why arc we
trying to kill the goose that lays the golden
gy The people who have formulated the
budget have depended on the oflicers or they
arc musled by a phantom of fallacy Why~
Because by rawing  funds by cocrcion,
dutcss, undue levels of harassment and taxa
tion we can have morc moncy The moncy
that 15 raiscd by such methods 15 not worth
that But what 1s the value of moncy? Lhe
value of money depends upon the purchas
g power 1t has mnot only in the local
marher but in the mteinational maiket as
well Nowadays 1t 15 not a4 nariow socidlisin
or 4 nartow social lovel m which we  are
now hving Wc ate lving o an aa of
mternational communication, international
socialism, amdl not nariow political social
151

M1 Deputy Chauman, of couise one
thing 1s when thc budg.t was being present
ed, Mr Chavan was able to pilot the
budget through his speecch 1n a very dex
trous manner no doubt about that T think
I remember to have told that Mr Chavan
15 a very verv successful Home Minister 1
am not the only man who has said that
(Interruption) Now 1 come to the question
It 15 suppressio veny suggestio falss In Tamul
there 15 a proverb

GFTTIKARAN PULUKU FTTU NAIIL
THERIYUM

When translated 1t incans a hiar or a man
who bombastically boasts will come out 1n
his true colour within eight days, within
eight davs 2 man «an bc known 1n his truc
colour How can we go on trumpeling
false things® Suppressio verr suggestio fulst
Simply because we are able to pilot amy
thing 1n a dextrous manner it may be able
to please some people who aie currying the
favour of the Hon Minister or the Prime
Minister  But how 15 1t going to help the
common man® In vour socialism you want
to tax cven the broad the maida the
petrol  the coarse oth which only the
common people i the jhuggis and slums
wear Do you wear any coarse cloth®  You
want all 100 counts or 120 counts or cvcn
umported doth or nslon and things Tike
that and vou begin to speak about socialism

Mt Deputy Churman T hate been alsn
telling that Members of Parhamcnt are poli
tictans We do not want politictans I do
not like politicians I want cvery politician
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to become a statesman You can ask whe-
ther 1 am a statesman All right, T am
netther a politiaan nor a statesman  States
nen should develop  fiom  politics  But
politics” 15 a degiading term  Statesman’
15 a higher, 1¢spectable teem That s what
I honestly fecd I do not hnow how tar 1
am correct Whatevar 1t ss, et us all try
to be statesmen or at least honest polini
uans  Let us nog try to increase our sala
ries  kverybody speaks about economy and
uhbeency  Whae 15 cconomy or  efficieney?
Mi  Dcputy  Chairman, any amount of
oies 1 bung spent just on this Hids
famaticsm  Mr Deputyv Charrman, I have
got 50 much papar all prnted or typed n
Hindi Of what avail all these® If T could
gct this much, how much would all thes
tight hundrcd Membas be getting? Could
rou not save on this It 15 penny wise
pound foolish  In this way many diops
niake a nughts ocean

tru

I av pmo1s wasted m an uniiugal
mannae - Fyvay paper v owasted W speak
so much ahout pipa scaraty, about hnan
aal scarcity What an amount of paper s
bung wasted

SHRI A P CHAITFRJER
gate Hindi

SHRI G A APPAN I have no awcr
sion to Hindi The only thing 1s that I am
against 1ts 1mmposition  Why should undue,
favourable treatment should be grven to 1t?
It the amount of money that has been spent
on Hind: for thesc twenty years n Indit
could have been spunt otherwise, our coun
try could have flourished We would be
lending to other countries We will be
setting a lesson to other countries Now wc
arc a debtor country Are you not ashamed
still to say that we are a debtor country?
How much 1s 1t As my friend, Mr Chatter
jee put at, .t 15 a heavy financial commut
ment of debt We all know 1 Even a pie
of dcbt should make 1t a shame But how
many crorcs arc being spent? Do you mean
to say that people do not have money in
this countiy’ But people are not preparcd
to give that money to the country of theit
oun choice You sce the everncss of the
Japanese and the Germans Within a shott
space of time they have come forward they
have devcloped, thev are leading the other
countries bv dint of thewr sacrifice by dint
of hud work But Mr Deputy Chairman
plcase do not mistake me Some tume bhack
I was speaking to a very learned friend of
mne an MA, BI and an M P I said
“You are 1n two States, in West Bengal and
in Kerala You say that communt m 18
good But why not you teach all the other
States that the communist wav 1s the best
way by producing more and telling others
that vou are capable of dehvering the
goods, of teachung a lesson to the Congress

To propa
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peoplez”” My friend for whom I have very
great respect said, “"No. We want to shatter
everything.””  What a  great, deplorable
negative approach? My iricnd, Mr. Chat-
terjee, also. . . T telt very sorry that if such
a thing could ...

AN HON. MEMBER: Was it M.
Chatterjee?
SHRI & A. APPAN: No, no. He is an-

other friend. But this moining I was rcally
shocked o hear  Mi. Chatterjee speaking
that Mis. Indira  Gandhi  says, produce
maore. Is it wrong or a sin that she should
ask us to produce more? Is it for her own
house® That is what we have been saving.
Who 15 a good labour leadei? A good
labom leader is onc who cares more for
the labouters’ interests and who does not
misguide them, who does not live at their
cost or at their pleasure but who places
himself 1 their position.

AN HON. MEMBER:
Chinar your leader?

SHRI G. A APPAN: If I am a Schedul-
ed Caste, 1 should live with them. Even
today—ou  will be really  surpriscd—I
hine no house of my own. ¥Fien in the
house I live, I have no clectriaty, I am
ashamed (o say that I have no bathroom.
What to do? The country is like that .
(Interruptions). 1 am not, able to build
a house, I am not able to get a hcuse.
There are other people who are trying to
prevent even me at this stage. No electricity
no drinking water, no house, not even
latrine. 1 entrcat everyonc.

AN HON. MEMBER: What is the Taml
Nadu Government doing?

SHRI G. A. APPAN: My friend has just
reminded mec. The late revered Anna was
very wmall, came [rom an oidinary family.
When the Government of India was in peril
on account of the Pakistani aggression and
alco on account of the Chincse aggression,
our Anna who was at the helm spoke to
us, “‘Support  the Congress.,”” Pcople
thought, ‘““Even the DMK is trying to sup-
port the Congress.”’ That is the right spirit
People are astonished at the D.M.K. tiying
to suppoit the Congress. That is the right
spirit. We consider the -whole country as
our own country, one countiv

Is Mi. Babubhai

Further, Mr. Deputy Chaitman, the
people  thought that if the D.M.K.
came to  power they would suppress
khadi and all thesc things. But vou will
be astonished to know that the production
after the D.M.K. came to power has gone
np by 3-4 times. Our prescnt Chief Minis-
ter comes from a very, very ordinary {family.
He «arted the  slum desclopment scheme,
He started a Beggars’ Rehabilitation Fund,
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a rarc scheme in the country. May I know
if any other State has done that? We are
working only for the commonest man, the
small man.  We have to develop the man
m the lower rank and bring the man in the
higher level a little fower where they can
meet at a particular mean. Presently the
common  man is bemng exploited by the
caste-ridden socrety.

I then comc to tax on petrol. You have
taxed petrol. Petrol is the switch to all
economic activitics, Even the cominonest
man annot do without travelling in a bus,

SHRI AKBAR ALI KHAN: Bus fares
ate not enhanced.

SHRT G A, APPAN: People have raised
the bus chaiges. Do you mcan to say that
i order to save time we have to go in a
tani? The taxi fares are also being raised.
Thercfore, I say this Budget is suicidal to
the common man. Petrol is being used for
aviation. It will hit your Airlines Corpo-
ration. Therefore, this Budget is a suicidal
Budget.

Mi. Deputy Chairman, they say the re-
vised - Budget will earn more foreign ex-
change, How? \When there is so much im-
position and  suppression, will it not hit
international tiavel? Balance of payments is
being matched by imports and exports.
Impoits pay for exports and  vice-versa.
Supposing we are a little more rigorous, do
ou mean 0 say others will 1y to extend
thelr arms to us® Unless vou are generous,
unless you we far in your dealings, how
ran vou cxpect fanness from others?  Un-
less vou love others how can vou expect
love from others?

Mr. Deputy Chairman, in Tamil Nadu
the Government there have set up a system
where oflicers have to go to every place to
know the gricvances of the people and reme-
dy them then and there, wherever possible,
Not only that, the great Mckawale has
stipulated the duties of a Minister. He says
that a Mmuister should be an  all-rounder,
not onhy clever in shaking hands, currying
fovowrs and taking salaams from everybody.

Mr. Deputy Chanman, T have been telling
this Govt, ever since I came here in 1968:
please do not ticat the Scheduled Caste peo-
ple as people who are not clever. I challeng-
ed even on the fleor of the House if there
is anvbody cleverer. T hold 14 degrees and
diplomas in 14 faculties. Some timc ago, our
tevered Prime Minister, Mrs, Indira Gandhi,
was hunting for some clever people to fill up
certain posts. And she got some defeated
fellows. Why should dcfeated people be en-
couraged? Let them go to dogs. Teach them
a lesson. If anvbody is very clever and
honest, do von mean (o sav that the common
man will defeat him and put him to shame
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and disgrace® Let it be taken for granted
that no defeated man should be taken or
given any job in any sector. Mr. Deputy
Chairmen, Sir, how many corporations, banks
and other institutions are there? And how
many Scheduled Caste people are there” How
many Governots arce there? Are vou not
ashamed to call this a socialist Budget and
this country, a socahst countiv? Sir, there
is only one person in the Government—Mr.
Jagjivan Ram. He 15 so selfish. He is sticking
on like a lecch there. Why should he not
resign, because he is the only man in the
Cabinet? Naturally, according to the popula-
tion, there should be four peisons in the
Cabinet rank and fowr persons in the rank
of Minister of State. Why should he go on
continuing therc? I+ he the only man who 1
capable? Are there not younger people?
Should he not give room for younger people?
Shoiild he not do it on principle in the in-
terest of justice? That is what Dr. Ambed-
kar did. T am really sorry that we do not
have an Ambedkar amongst us now to unite
us, to fight for us. If that be the case, how
can we come up 1n lifer All this talk of
socialism and welfare of Scheduled Castes is
a false cry, it is lip-service; it is crocodile
tears. Mr. Deputy Chairman, Sir, . . .

MR. DEPUTY CHAIRMAN: Plcase con-
clude.

SHRI G. A. APPAN: Whocver is in
charge should go and tell Mrs. Indira
Gandhi that unless she appoints three more
Scheduled Caste persons in the Cabinet rank
and four more in the rank of Minister of
State, I will have to undertake a fast unto
death before her vca1v house and also take
this to the notice of the United Nations. Do
you mean to say that we are dumb driven
cattle? How long do these people want to
deceive us bv theit Lip-service? Fven in the
category of Lower Division Clerks, we have
not got our share; we have not got it even in
peons For three veats T have been crving.
Still T do not think there is anv department
in which our quota of 14 per cent is comp-
lete. Are vou not ashamed to sav that vou
care for the Scheduled Castes? If the Govern-
ment really means what it says. then let it
institute . . .

MR. DEPUTY CHATRMAN: You have to
conclude now. T am going (o call the next
speaker, Mr. R. T. Parthasarathv.

SHRI N. G. GORAY:
speak on the Budcet.

MR. DEPUTY CHAIRMAN: Mr. Appan,
you have already spoken for about 25 minu-
tes.

SHRI G. A. APPAN: Anvhow, I have not
tonched mv Statc vet. T have spoken so far
in the interest of thc nation. T have not
touched mv State vet. It is mv dutv tn sav
something ahout mv own State. Don’t von
think so, Sir?

Sir, he is vet to
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MR. DEPUTY CHAIRMAN: You can do
It on some othet occasion.

SHRI N. G. GORAY: He has to say some-
thing about the Budget also.

SHRI G. A. APPAN: Yes, Mr. Deputy
Chuiman, about the Budger, the Ievy on
petiol, coarse doth , . .

MR. DEPUTY CHAIRMAN: You hase
alicady mentioned these things.,
SHRI G. A. APPAN: All these  levies

should be wiped out.

Regarding Budget I should have to sav
that there has not been any mention about
my area. We havce submitted two or three
river schemes. Mi, A. P. Jain, our rcvered
Member here, visited our place some time
ago. The rivers in the western ghats in
Kcerala are going waste. Anybody who is
frugal enough should sece that all our re-
sources, not only material resources but even
minetal resouices and water 1esomces are
uscfully canalised and capitalised. That is
what Mr. Jain also was saying . . .

MR DEPUTY CHAIRMAN: That is en-
ough, Mr. Appan. Please sit down. Now Mr.
Pairthasarathy.

SHRI G. A. APPAN: All right, let me
not disobey the Chair,

SHRI R. T. PARTHASARATHY (Tamil
Nadu): Sit, I rise to support the Budget. Tt
is painful to have to speak immediatelv after
the hon. Member from the DMK as it is
cqually painfal for me to speak after the
political harangue of Mr. Rajnarain. T am
very sorry that an honourable Member of
the stature of Mr. Rajnarain should have.
on the floor of the House, indulged in such
haseless and mean attack on the Piime Min-
ister. T would onlv exptess my indignation
and sav that the speech of the honourahle
Member, Mr. Rajnarain, and the references
that he made to the Pritne Minister are
nothing but dishonourable.

1 would like to commence mv speech by
saving that T commend the Budget for the
acceptance of this House hecause it is a
pointer to and a promoter of the carlv estab-
lishment of a socialistic order of societv. Tt
is not so much an idealistic Budget nor is it
a theorv-bound Budect. But T mav say that
it is practical in approach and content, very-
much Chavan-like in character. The Finance
Minister towards the concduding portion of
his speech has said that it was a difficult
Budeet to frame T agree with him Tt is
diffien’t to frame a hash Budert and it is
more difficult to frame a hard-hitting one
ton, Bv his multinle and intensive taxation
proposals Mr - Chavan has proved himself
to he the ‘factest bowler® among all the Tin-
ance Ministers since independence. A word
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o1 two on certain taxation proposals I will
have to say on the Hoor of the House. 1 wish
to commend to the House a proposal to raise
the income-tax Lumit from Rs. 5,000 to Rs.
6,000. It will give a salutary reliet to the
ever suffering middle class and salavied class
tor which we have been, on the floor of the
House, demanding since 1967 following the
recommendations ol the  Bhoothalingam
Committee. 1 would add one thing to it.
Why should not the Finance Minuster const-
der raising the limit to Ro. 7,500 in view ot
the high cost of living that mounted during
the last four years and also with a view to
economising the cost of the working of

the administrative machinery? I would
like to illustrate one pomt for the
consideration of the Finance Minister,

namely, for the slab Rs. 4,000—7.500 the cost
of collection, that is, the administrative cost,
comes to Rs. 21 crores; on the other hand,
the yield from this slab Rs. 4,000---7,500
comes fo the tune of Rs, 22.5 crores. After
all, for the sake of Rs. 1] crores are we going
to waste so much of administrative machine-
1v7 And if this 1eliet 1s given, it will not only
enliven the income-tax ofheers to plug the
looplioles by showing more efiiiiency in the
other sectors but it will give adequatc re-
licf, the mv»-h needed relief, to the ever
suffering middle class and the salaried class.
I would like the honourable Finance Min-
ister to make a realistic approach in this
direction.

For the first time, as we have noted in the
taxation proposals, the entire gamut of in-
direct taxation has been widely spread over
the richer class, the middle rich, the middle
(lass and the lower middle class . . .

SHRI BABUBHAI M. CHINAIL: . and
the poor.

SHRI R. T. PARTHASARATHY - May I
calt it a Budget of pilgrimage of the Finance
Minister, as if he is visiting all the shrines
one after another, he is visiting with his tax
pistol the holy commoditics of the common
man one by one?

It is really hard to bear the burden and
there can be no two opinions ahout it be-
cause the taxation is maniofld, many-stded
and even full-blooded. But I would like to
place one suggestion before this House. In
the larger context of our country. the new
development that has taken place, the pro-
mises that have been given to the people at
the time of election by the various political
parties, particularly those rtepresenting the
common intercsts, and the promise of a soci-
alistic order of society, the countrv demands
sacrifices not only from one section of the
people. but all sections of people includine
the lower category, if not the impoverished
millions, They have got to make some sacri
fice and thar sacrifice is demanded bv the
Finance Minister even from the common man,
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his own share and lus own contribution, to
the welfare State and to the common good
of all. If that sacrifice is dcmanded by the
budget, I would respecttully submut that we
have got to accept this proposal. That sacri-
fice from the common man for the whole
Eountry is certainly a sactilice worth calling
or.

Sir, T am a teetotaller and hence I welcome
the 1aised cxcise levy on cigarettes. It yields
Rs. 31.2 crores of rupees although the Fin-
ance Minister would divert Rs. 16.4 crores
to the States. But Shri Chavan . . . '

AN HON. MEMBER: You are a non-
smoker, not a teetotaller.

SHRI R. T. PARTHASARATHY: What-
ever it is.

Shri Chavan has put a very heavy premium
upon himsclf by this excise Ievy on cigarettes,
being himself a heavy smoker. Would he
hereafter smoke less or pay more? On behalf
of smokers it is tor the Finance Minister 1o
answer.

A lot of criticism has been levelled by
both the scctions of the House on the new
duty that has becn proposed on foreign tra-
vel. A 20 per cent ad valorem duty is levied
on tickets purchased in Indian rupees. The
Finance Minister has shown some concession
to students and scientists. I would echo the
opinion expressed by Prof. Nurul Hasan that
in the application of exemption to scientists
the Finance Mimister will have to observe
a Dbroad-based term as to who scientists are
and not to be too rigid about it. T would
appeal to the Finance Minister to consider
the inclusion of “‘the spouse” who lives ab-
road, in the context of concession to students
as well as scientists so that he would enable
the husband or wife. as the case mav be,
who wishes to go and join his or her partner
in life. Mav I appcal to the Finance Minister
ta extend humane consideration to the hus-
band or wife, as the case mav be, and see
that they are united and not separated.

There 1s one more important point that 1
want to mention, I am a sportsman and I
have all my life, for the last 32 years, de-
dicated myself to plav the games as well as
to serve in the various sports organisations.
Thereforc, T feel T have a right to express
an opinion on the floor of the House on
this subject. The ahsence of adequate pio-
vision for sports and games in the budget is
an unpardonable act of omission on the part
of the Finance Minister. T know that the
government believes that sports should bhe
promoted by various organisations and the
government can give only here and there
some aid. Birt, mav T ask the hon. Finance
Minister and the Government of India to
take a leaf from the Soviet Union as to how
well they develop sports in their country?
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Ihey do it better than in any other countiy
the woirld. It onlv the Fmance  Minster
would agree with me, 1 would demand that
a statutory fund tor the development of sports
shiould be set up in the annual budget on the
same model as the fund we set up for De
tence. Such a statutory fund should be sel
apart for the development ot sports and
games in this country. Mav T say m this re
gard that nations are bwlt moie on the
sports ficlds rather than on battle helds

Manv hon. Members have vorced then
opimons on the wealth tax rate. [ agice that
it 15 stiff. Bul 1 15 understandable as the
State policv 1v to reduce disparity 1n income
as well as 1n wealth 1n the long run. The
removal of exemption for the first one lakh
appears to compute the wealth tax

Yesterdav., Mi. Anandan made a forcctul
plea to the Finance Minister to consider the
tevelling down of the rate betwcen one and
two lakhs, that is, trom 109 he should e
duce 1t to 595 and T think that the suggestion
1s worth considering 1n the interest not only
of savings, but also of investment.

S, I will now come to another important
point about which T do not think so far any
Member has spoken Tt 1 about agriculiural
wealth that has to bhe hainessed 1 this
country. Ry 2,000 ctores of additional agri
cultural income s carned by the agriculturists
thiouchout the length and breadth of thc
country and what iy happening to this Rs.
2 (000 croies?

SHRI KOTA I'UNNAIAH (Andhia Pra
desh): Mi. Parthasaiathy, T want to ask you
one question* If vou me an agriculturist, if
you know anything about the agitcultwal
income, can you say bow much a (uma
gets as income from an acre® Can yvou cal-
culate and tell me® You have given the big
figure of Rs 200 cioves.

AN HON. MI'MBEFR: No, 1t 15 2.000
aotes.

MR. DEPUTY ( HAIRMAN - No interiup
tions, please.

SHRI KOTA PUNNAIAH: Sir, whetha
it is a big farmer or a small farmer, I want
to know from Shri Parthasarathy how much
a farmer is getting on an average fiom an
acre? Tet him explain

SHRI R. T. PARTHASARATHY: Sir, my
time is wasted. The hon. Member, Shii
Punnaiah, is pertinent enough in asking the
question. But I said that the agricultural in
come is about R, 2000 ciores and corres-
pondingly we should calculate what the tenor
of the agricultural wealth is, that is, in the
whole countrv. I do not say that the small
farmer should De taxed All that T sav is thot
the agricultural wealth as it is in the hands
of the country should bc taken into account
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and far levymg wealth tax upon the agricul
twal wealth, a constituttonal  amendment
will have to be brought before the two
Houses of Parhament. Why should one scc-
tor go scot-frce and another sector alone be
taxed? Ihat is my logw, Sir.

SHRI U. K. LARSHMANA GOWD\
(Mysore)  Si, 1t 15 a malted for the Supreme
Cowt to deade. . . . (Interruptionsy . . .
The Icgwlation 15 alieady there.

SHRI R 1. PARTHASARATHY: I know,
M:i. Gowda, what you will speak. I said, a
constitutional amendment 15 necessary. My
self being a lawyer, I know we cannot do 1t
today and we have got to get a (lcarance
fiom the Parliament. Otherwise the Supreme
Court will strike 1t down. That s why I said
that the Government will have (o bring in 4
constitutional amendment,

SHRI BHUPESH GUPTA: Sur, unless we
tax the rnal nch fatmers, unless we mobilse
this wav, 1t 1s 1mpossible to settle the prob
lem of 1esources. Therefore, Sut, 1l 5 a sei-
ous matter wiuch must be done at the na
tional level and of necessaty, amendments of
the Constituuion should also be gone thiough,
I'he suggestion that he has made s a very,
te1v oimpotant one

MR. DFPULY CHATRMAN- Al
No mtaruptions, please.

SHRI R. I PARTHASARATHY: Su the
budget has provided (o1 a production-orrent-
ed cconomy  Lhe corporate sector has not re
cened a Further heavier dose of taxation. [ et
ws not forget that the dne need of the
country today 1s inaeased production and ex-
port promotion. The Fourth Plan, Stut, has
cnvsaged an outlay of Rs 8,871 crores for
the period 19691974 tor the Central and
the Centre sponsored schemes and not even
Rs 1000 crores has heen spent in the first
two rous Ow growth rate is about 577 or
a lutle more than that, But, if we are to
progress during the next thiee years and if
we aic to achieve om target of Rs. 8,871
crores by 1974, we have got to cnhance and
improve our growth rate to at least 8 o1 9 or
10 percent. And, Sit, this has been done by
countiies like Japan. by countries like West
Gamany, and T feel that our Government
will have to take a lesson from these (ount-
11es and see how industiial and agiicultural
development has taken place there so that
the growth rate can be accelerated to & or 9
or 10 per cent.

tiglt,

Su, a word about deficit financing which
cannot escape mv notice. The budget has
shown a deficit of Re. 220 crores. That is
all the gap that they have worked out. Sir,
T congratulate the Finance Ministry officials
for camonflaging the real figure. They have
aiven onlv Re, 220 croies But, as an econo-
mist, T can verv well <ce that it is to the
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tune of Rs 500 to Rs 000 crotes Lhe other
day, the former linmnc Minster,  Shiy
Motarp Desat, said that 1t would come to
about Rs 1,200 aores

Winle I cannot subsciibe o that view, with
the overdiafts that the Govanment of India
will have to give to the varous States, 1t will
cettainly touch the figure ob Rs 000 crotes
And 1f the gap s gomng to be Rs 000 crotes
the Rescrve Bank will have (0 ssue notes
to cover the gap And the 1esult will be in
flacton How 15 the Government gomg to
check inflation® It cannol, except through
stringent measures, price control o1 1cgulat
mg the prce level 1f they fail to do that,
our general economy will certainly fall flat,
on the ground

The last point that 1 would Iike to empha
size on this occasion 15 the necessity for ow
countty to have a strong Cential Govein
ment That 15 the need of the hour The
budget denotes and asserts the supremacy
of thc Centie, which alonc can ensure a
fan decal to the various States A weak
Centic will wieck the national tabiic, will
wicch the national economy

The Constitution has ample and adequatc
provisions for ateguarding the financial
terests of the States Moy I ask you, dir, and
the Government to gre me a few instances
duning the last fowr ycars when almost all
the States have exhausted their finanual re
sources coseied under the  Constitution?
None of the State Governments—what
ever may be the party affilations—u willing
to levy taxes Esen though they can do 1t,
they are all the nme coming with a begging
how! to the Centre, and arc complainng that
they ate not getting the 1equited money
from the Centie tor the development of their
States They should hrst exhaust afl the
avenues under the Constitution There 15 110
need according to me, for a rcview or 1
vision of the Constitution on this  score
What 15 needed 1s a balanced approach to
augment a balanced economv a balanced na
tional economy That 1s the necd of the
hour Only a stiong Ccntral Government can
deliver the goods And I am happy to fate
that 1t 1s a happy augury that the Central
Government under the Prime Minster h1s
begun to assert stsclf, which 15 a very heal
thy sign for our national growth Ttas up to
us, Members of this House as wcll as others

to .

MR DEPUTY CHAIRMAN Please con
clude

SHRI R T PARTHASARATHY
to protect the exalted and supreme authority
of the Central Government so that our na
tional unity and national economv can he
promoted and preserved by revitahizing
towards which fhis hudeet has made s sig
nal conttibution
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SHRI BHUPLSH GUPTA It 15 a rery
pattisan approach to say To preserve the
supreme authority ol the Central Govern
ment for national unity

SHRI R T PARATHASARATHY You
Jengali people and we fiom Madis e sub
ordinate to the Central Government

SHRI BHUPLSH GUPTA 1 do not agiec
It s 1 very patsan sectarian wiy of putting
it

(Interruptions)

SHRI R T PARTHASARAIHY Sn be
fore 1 conclude, T would like to cxpiess my
gencral suppoit to the budget becanse 1t 1y 2
great and courageous cffort to promote a
soctilist  cconomv thiough a persisient and
consistent way of simplification and rationali
sition To say that 1t 1s a rich man’s hudget
v a politically motnated statement  The
Government gets 1 lion s shate fiom the 11ch
It gets a good <hate from the middle class
as well as other dasses All that T cain sn
today 1s that 1t s an equrtabic budget

MR DEPUTY CHAIRMAN
clude now

Please con

SHRI R T PARTHASARATHY Let us
prepare the ground for a socialist society and
we should not hesitate to work 1t out

Thank you

MR DIPUTY CHAIRMAN Mr Chen
galvaroyan
SHRI T CHFNGAIVAROYAN (Tamul

Nadu) Mr Deputy Chawrman Sir, T am
greatly beholden to my leader and to you,
Sir, for this opportunity to partiapate in the
general discussion on the Budeet

I must sy Su at the out et that the hon
I'inance Mimister has made a very gallant at
tempt at budgetary harmony reconciling
conflicting 1deas and contradictory positions
I renlise Sir that this budget does not have
the fastidiousness of cconomic realism And
I am surprised and diappointed that cven
there are no traces of economic radicalism
Sir this budget 15 not a hombastic balloon
nor i 1t a constipated cockroiwch T realise
Sir that this Budget

SHRI BHUPFSH GUPTA
hoer of indirect taxes

SHRI T CHFNGATI VAROYAN I realise
Sir that this Budgct comes on a tidal wave
of the mandate of our great people swelling
in futh and surg'ng with hope for a new dis
pensation

This 15 a diat

The hon Fmance Minster has himself
candidly confessed at the end of his Budget
i specch that this has been a difficult Budget
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Sir, at 15 5o and rendered all the moie dih
cult Dy the pompous pronuses so castly made
and the profusc pledges so  readily given,
and 1 spite of all thiy T am sure that the
hon lmanc Minster has brought to beat
upon hus tortuous task elevated momorials
and sanctificd assouations of the very many
high olhces which he has hedd i his long
aventiul pubhie Iite As Defence Minister he
was defcnsne  As Home Minstar he was
homely As Finance Minister he 1s finanaial

S, 1 want to approach this Budget and
analyse and asscss it not i the spuit of a
petty fogging paity pohtician but as a hum
ble student of public finance, as onc who has
undcrstood the pangs and poignancy ot our
poor people, as one who 15 dedicated 1o soaa
st advance  as once who 15 having the samc
hunger and thnst Loy the aadication of the
poverty of thc people Sir, T will have your
pardon, and I am sure the hon Imancc
Mumster will {forgive me, 1f I am not wholly
complimentary or totally condcmnatory

Sir, I notce thit there are certain head
lines 1 this Budgct 1he hon TIinance Min
1ster has set Deforc humself and the nation
broad and basic objectives It 1s 1nspiring in
thar content and fairly convincang n its
faith But may I pownt out that at the end
of his Budget the hon Tmance Mimster has
let us all down and the nation t00® The
fitst prinaple that has sttuck me very much,
Sir, 1s that the lmance Minister has dec
lared that there must be a faster economic
growth and a greater distnbuuion of social
justice T am satisfied, Sur, that with the
present high level of agricultural produc
tion and the tempo of Plan effort we may
have growth But thc problem 15 not merely
to have growth but to have a rate of growth
There, 1if we have the cxample of other de
vcloping countues, [ thunk some of them
have adopted the tcchnique ot a faster eco
nomic gtowth, and some have pursucd the
phulosophy of social justice But Su, m our
country, for a long time we have accepted
the mecthod of paraliclism  between faster
economic growth and greater social justice

Now f we exammc the provivons of thrs
Budgct I am sony to say that we may not
have cither the faster rate of economic
arowth or even the greter distitbution of
soa11] justice The second prinaple that has
bheen laid down 15 that these two objectives
have to be achieved and rcalised 1 an en
vironment of price stabihity 1 1calise, Mt
Deputy Chuyrman  that stability does not
mean a stationary lesel but 1t the same time
the price level should be very stible only
gently rising 1n some selected areas 1 order
to divert resources and stimulate gsrowth But
when we examine the provisions of thiws
Budget particulatly 1n regard to the very
heavy dose of taxation T am sorry Sir that
all the fond hope and eager deure for achies
g these grand twin objectives become
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completely evaporated  The thud prnaple,
Su that the bBudget cnunaates gs that with
tegard to the apprasal ot the 1ourth Plan
thice mam objcctives have to he followed
Fustly, thac must be, what the Finance
Minmster «alls, as the main question  that
Gspunditure under the Plan s mantained, on
project lavdds  and the datanunation o
avord shordfalls 1 that cxpenditure, second
ly, to have wider opportunities for employ
ment and, thirdly, to distitbute greater
soudl justice I respectfully say that these
objectives are  very grand and very satis
factory but my difficultly 5 that the present
deity at the Planning Commission may not
fall in hnc with all the hopes and trust
which  the Finance Minmwistar  and  the
naton an over entertatn 1 iegard o the
futurc shape of things of the Plan

lhace 1 the thud pomnt to which  the
Budgct makes a very handsome refercnce
and that 1 with refercnce to the programme
for removal of ununpl(Jymen[ In our country,
but I must tell you that this 15 a pie 1n the
shy and we have to go 1n a massive way for
the purpose of cradicating the very menac
mg magnitude of  uncmployment i our
country

Then there 1s the other question which the
Linance Minwster has thought fit to make as
2 hcadime 1 his Budget, vz the question of
the bickwardness of cartamn parts of our
country with regard to the planned develop
ment must be very quickly taken up I only
ippeil to the Finance Minister that in regard
1o such selection of backward areas he will
not be gurded ather by party or other con
sidcration

Ihen, Sir, we have the othar important
hcadhine of the Budget and ehe Tinance Min
wtu has mghtly given his genuine grief and
vary sore disappomntment at the  pitiable
performance of the public undertakings Sir,
as a life long prisoncr of the concept of pub
lLic undertaking I shatc the grief, I share the
agony of the IN'nance Minister—and I am suic
of the cntine Housc——when we find that the
public undertakings have become mostly
monumental mstead of being instrumental in
the economic advance of our country Sir, I
warn f I may that the public undcrtakings
must t1y to give apart from the budgctary
requircments, a redoubtable performance so
that thc concept of public undertaking will
be widur and wider and reach the entire
fiinge of our cconomy If they do not Mr
Deputy Chairman if these public undertak
ings do not 1ccover do not come to therr
own dumnenswon I am sorty Su  th1t these
public undertrthings will soon become our
public undertakers

Sir onc other pomnt s with reference to
the question of how the Budget has given
a bandsome provision for one of the worst
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human tru cdics that 1s cnacted  Lhe con
tribution w the Bangla Desh ietugees 1
somctiung that nearly makes our people fedl
so sore W should have, with the best will
m our mun | grnen much moie but constder
tng the cna ding gloom and duiliculty ot our
nation this 1 the highest that we can go
But may I tike this opportunity, M1 Deputy
Chairman, to appcal to the whispering gal
leries of the world If they have tears, let
them shed now And if they do not come
to the support of the Government of India 1n
this glorious dnd vay grcat and difficult mis
sion of ttymg to go to the succour at this
perilous hour of the people of Bangla Desh,
we will know who aire our fiwends, we will
know wheic they are.

Mr Dcputy Chairman, Su, 1 am cqually
impressed with the Budget about crtain
guidelines I have told you, Su, about the
headliney of this Budget If you (xamune the
guidelines the first po nt which the Finance
Mmister—itghtly, 1 my submssion—has
considercd 15 that he has to crcatc an wn
vironment of price stabiity May 1, 1 all
respect and humiity, point out to him that
whatever may be his desire, his directton will
not give consummation to his desire?  His
‘heavy dosc of taxation will complctely up
set all calculations of making the prices sta
ble Sir, wht for 1s taxation mntroduced? We
know, Su as students of public finance, that
taxation 1> a very dehcatc instrument, a
powerful 1 trument It 15 an nstrument for
the purpo ¢ of stumulating growth, 1t 1s an
mstrument (o1 stabilising prices, it 1s an n
strument to remove the disparity in econo
mic lite But, Sir, I may point out to the
hon Fmance Minster, with all respect, that
taxation 15 likc a surgeon’s knife It has to
go to a certain depth and it has to go at a
certain width nd if 1t goes beyond that the
operation may be successful but the patient
will collapse

SHRI BHUPESH GUPTA Taxation mn
this Buduct has become a butcher’s knife,
you should say that.

SHRI T CHENGALVAROYAN [he
words which my friend has used may not
be very sumtible to me bocanse even 2 kmife’
[ am afraid much more so a hutcher s kmife
and much inore so from Mr Bhupesh Gupta

Now Sir, I was saying that this question of
creating an envuonment of price stability
will becomc completely mmpossible 1n the
context of this heavy taxation Theae s the
second guidc ine which the 1imwince Minis
ter has thought fit and T respectfully agree
it 15 a good guide line namely, he wants to
stimulate and enhance the growth of commer
cal crops and 1t has been found necessarv
that if therc has becn any lagging bchind of
our industrial output 1t 1s because of the
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mereasing scareity of the commeiaal aop,
and I wowd very respectfully offer my very
glateiul thanks tor this kind rclercnce to
the cnhancement of the growth of conuucer
aal cops m oider to give a comtortable
cushton tol our industry output lhae 1
the next gu de line that I sce 1 this Budget
and that  with reference to what the kin
ance Muinster calls, pruning the plan ex
penditurc He wants that the plan expendi
ture must be controlled even at the project
level to avoid shortfall, Herc again I am
sorry to state that the diuection that the Fin
mee Mingstar has given 1in his Budget would
not be so conducive 1o realise this very
gencious objective, For onc thing, wc have
not yct known what 1s going to be the colour,
the character, the context, the content and
the compass of the Fourth Plan but assunung
that there s going to be somcthing of our
desne, of our direction and of our destiny,
I am afraid that this guide hine may not
wolk very much. Then we have the guidc
line 1n this Budget which the Finance Min
ister has thought fit to sec and that 15 with
rcference to fix  certain  developments 1n
backward areas even at the formulation
state of the Plan 1tself 1 have gratefully
acknowledged the handsome  consideration
with reference to backward aieas but here
again I want to warn, if I may, the mance
Muuster about the new deity thal is now
gomg to preside over the Planning Com
nmussion and I only pray God that they can
go on together.

The next thing I wish to refer 15 that
therc are certain undethines 1n this Budgct
lor example, if we see, this Budgct has
given a wide nylon net of taxation affecting
every sector, every shade and evcry strata of
socicty I am not afraid of taxation but tax
ation, rather the pattern of it or the level of
it or the dose of 1t must always be growth
oriented but not by considerations of revenue
fcruliy 1 am afiaid that the taxes that
have been designed 1n this Budget are more
for revenuc fertility but not for growth ot
cconomic advance but nevertheless, may I
point out that this question of taxation pai
ticularly with regard to certain articles has
hecome veryv very pressing and [ do not know
what s 1n the mund of the T'mance Minisur
to show some concession I am rathcr sur
prsed at the Finance Minister's fancy for a
levy of duty on soap and o1l T am reminded
of a very funy mmadent that happened 1n
the House of Commons When the Labour
Chancellor of the Exchequer at that tiume
announced a sess on excess water consump
tion for domestic purposes 1n a spirit of sclf
abnegation the Chancellor of the Choqua
told the House of Commons ‘Look at me
I have not taken bath for ten days M
Chuichill rose up and said  “Sir  that 15
why your Government s direty strky and
of bad odour™ [ hope that this mav not he
said of this Government but I am sure
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SHRI BHUPESH GUPTA: That Labour
Leader should have said: ‘Mr. Churchill,
having taken so much of bath, you have not
washed off your sins.’

SHRI T. CHFNGALVAROYAN: I was
only reterring to odour but not to sins . I
only plead with the Finance Minister that
the only thing the poor people require 15
some civilised lifc and soap and o1l may not
be included 1n his levy and even now, if he
considers the tertility of the Budget, if he
considers the buovancy of the picvious reve-
nue receipts, I have no doubt, the Finance
Minister could take courage in his hands and
say that the levy on these articles and marda
would certainly be removed.

Sir, I would onlv say one thing with refer-
ence to the undeilines of this Budget. name-
ly, that the Finance Minister has been very
clever indeed on this question of taxation. IE
we examine the direction and the dose of
taxation 1t has b en almost a telescoping of
three years’' tax cffoit. Now 1t 15 very clever
on the part of the Finance Minister who 1
proverbially clever in all these matters. This
telescoping  of three years’ tax cfforts 1s
something verv onusual in a Budget, a very
peculiar type. I am particulaily pleased with
the severe onslaughts on Wealth Tax 1n this
Budget but to rhe extent to which it has
gone I am sure vou all would feel that there
should be some 1cfinement 1n the 1igour that
has been imposcd particularly with regaid
to the change of value and certain exemp-
tions with regard to that.

A woid with 1cference to the corporate
structure in the taxation. There has been
some criticism that the corpoiate sector has
not been propeilv dealt with. T realie that
they should have becen dealt with but if I
examune the fundamental objective of the
Government of India and also 01 our nation
and all political partics, we are obsessed
with the very mmportant question of solving
the problem of unemmplovment Tn this deh
cate task and in this mammoth work 1f we
can get some assistance, some kind of o
operation, fiom the corporate sector in re-
gard to increasing the emplovment potential
1 think the concession or the forgetfulness
of the Finance NMinister in regaid to taxing
them will pay suitahle dividends to us.

Another point with regard to the under-
lines of this Budget is that there has been
some levy on the 1mport of machinery
with the hope that the indigenous content
would be resorted to but I am afraid 1t
will defeat 1ts purpose because no indus-
trial venture will like to go in for this
indigenous content 1f it is to keep pace
with the rapid technological advance in
different fields from different countries. It
will be self-defeating in 1ts own purpose
Therefore Mr. Deputy Chairman, 1 feel
this Budget on the whole has certainlv
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given us a different outlook and a diffe-
rent drmrection but if we examine the
whole position ot this Budget from any
point of view I must say, Sir, that it starts
well, ¢ runs slow and it stops 1n the
middle. That 1s unfortunately the dyna
mis of this Budget but I must certainly
say that 1f we examine the Budget in the
whole context one thing 15 clear that it
only gives us a very gloomy picture of
our country. Our earnings are dismal and
meagre, our savings are full, our invest-
ments are poor, our taxation is meaningless,
our levey 1s mischievous, emplovment is
distant and progress 1s lethargic And what
15 there for the glorification of the Budget
except the Hon  Finance Minister who
must be gloiified?

Sir, one word more and 1 have done.

SHRI BHUPESH GUPTA : And you
should have said, our speech is a cv 1n
the wilderness.

SHRI T. CHENGALVAROYAN: Sir,
our people are great people. Year after

year, Finance Minister after Finance Minis-
ter has been mmposing burden after bur-
den. Sometimes the Budget 15 a burden
and sometimes 1t becomes a load. In this
case 1t has become a load. Now I am sure,
knowing the stoic endurance of our g:eat
people, the people for whom sacrifice has
been the bhanner, for whom suffering has
been the badge. for whom endurance has
been the tradition, will bear this Budget
as well but thev will only bear it with the
consolation and the farith of the great poet
who said:

Though the mulls of God grind slowly.
vet they grind esceedingly small

Though with patience we be waiting
yet with exactness grindeth us all.

St dgdtma @S e
(wgric) : IUTETS ABIET, 197 1~72 FT
SIEECESCERIEE R

SHRI BHUPESF GUPTA: I am glad
to find an admiring lady in this House.

SHRIMATI YASHODA REDDY (Andhia
Pradesh): That onlv shows that I am
more honest than he is. He has not the
courage (o congratulate him.

SHRI BHUPESH GUPTA: I thought
that 1t would be better 1f the ladv ad
mired him before I admired him

[THF VicF CHAIRMAN (SHRI AKBAR Arr hnaw
in the Chair]

st dzdmE @a v AT I
397 FUIT TTAT FT T(ZT aATATTAT 3 T
FaEY qfT & fAg 177 FAT =98 F AT FT
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(st 9gdr vy WA TAST whA)
AT & | 36 a9 0 & 797 F9 faa1%
TATTH ZT9T ATHILH AT AZT % AT TG
HTEAT g |

21T, faaifaa, adegaen & @@ arfas
A T ANy AT TEAT CarATlaE & FA1E
g a9 § T F ATI-297 BISF w1
HET qF & eI ATAEAT HIXGH F1 7T T
#Y g% i & | fred are awf 7 wden 37
FT AW HUT AZT T@AT § | 59 qIwe 7
TENT I 1 GSTHT F g T A aqT
F W 1T T AIGF T fFAT A77
30 #1 wiaF fawm a0y g, 98 WA
qIES  GIY SAMET HEeT F1 N & | T9 T
FIEAFW & ¢ fF3w wae7 F:37 77 13-
I 39 g A fFarg 1 zgay gfa & f9g
g 92 # foow av 41 o94ar 300 F4
TQAT SAIIT @H &1 ATAT & | T T TF
Fgmay 177 FUE ®IT & AT F AT
g | wemfm g R ' Road,
]RGN, @A, TiEre-faarea i< e
TRAT(E AEeaqW &1 § @ g a1 g forad
W FT SARA T, Arfaw fqwma agr
grm =R whEr faara % fag waT G
ERT | 37 FIRO § 59 TE FT FUGAT FLAT
TG gt GEAE A1 FIEAT HT FAA ¢ |

FHE) FHTHATE &1 29T § AAGT T &
T W FT Fwrigw qgr qrrieE fFgwar
gert 8 | za gfer & T awz 7 7S & WA
F FEW IS AT g | FfuF T @ wWY
§ FHIL ATHEAT I A & a3 198 1
# 97,500 T FeALT FLHITT TAFHETT
F I GLHCT & AT O30 | HACT 15
TG | SATET TATAY JTA LAY v v i
8 ®IC FTioF qrafa FTIAT TT1 TTHT
7 gz2 fF 3@ Fwe ¥ aAfema qofa
oI IAH; FATE 97 1T FTE AL F )
@ gfee & ag aw= FAFEA @aET AT |
TR TS § WAF AURar £ | 97 W=
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ER, ATS T SAHT foge T A G | 51T
FUBGfT WH aTF R FUST AT T9-
AT gAY ATH, QT HAW 797 WiAeq 7
agr feam 1 Qo S veEd gawT faawar F1
A G FIE gAW AT T TGS @ GH

5P. M

T YT qAE { AL FY TF 4
TS B AF 7T HA 7 T4 v a2
TR W ALY o6 T A7 TFFET TIAATHI T
T FASTY FY GHET FT GATEY TET 4T,
93 AT T B FANT F WS gH a7 T4~
AGNE FF Ao g ar gR @ &@ § awaAAT
g% ¥ St o avaawAe 747 W81 | wa A
&8 | A 38 3 g 50 FUS w94 F7
AT TT TS H LGT A4 S ) IS q1F A7
fafera aRre 1 A5 9= 9 & fAT 26
FUT A FY fw fafgg Fv 15 7

RO I TS FXGA AR W F g1 T
g 81 @ g Mz afaes & Y 97 @T ) zaF
TE SYTET TCRAF Ay AT AFTR A
YA & | 98 T I AT |

§ UF I F 14 FEgATE FgAT IT Y
7 09T IAT( T | TAT &, STHT T
QAT &1 8, IqH AfeF Teq1 wie fFamT aar
AAFIT FT & AT I7g AT AW § qTATT
37 ¥ gfte %o Faw oM@ ™ § | T AT
qgre 787 & afew wiasy § qowie ey faam
7 ot frareita @ T ST EaT § )
& I % q1T 919 w9 arEr ® oqfa|)
§ BT BT FI SAW TAG AT @ £ | I
IR FT AT FTAMLN ST H AT
TR |

BT FAW &7 fasay & FgTe AfaFaH T
ZIT Aeav ATIVAF 3 | TAT KO q9T
a1 &1 artas foedr AT Araea® gt
FAMHTA G I TN T FTECE ) T
GTFL A fAC AT I 7 I T2 F
faw qafeq gaft awwTT 1wt e
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wigea & g T WL fqaw eqm A7
TR AT & [T T@TATE |

T § IW a9 & YT 7Y GHEAAAT
qIEAT g ST SFT-feeqofy 3E &, 99 a3
QA w JIsT T OF A AWE I A
FIATTHE 1 TFT & ST HIEGH &7 AT
7 famrfaay &7 A sadia w79 § MY
fSrsraa Mra g ST w3 8 T0q
Hiew g | e T F 99 3 g 99 A
T AT T 777 § S qF TF MIT HIT
qIATIST AT &7 frFmT @r 21 39 49
FT TEATAT ST 57 A0 AT HUre #r T
2 B o FI RO FA I ATHART4T
& &Y qTT T ST AT HATE 9 92 | 39
Feiz iy gfafwar & a7 faq ey o
gIqT HZY WX AT T qAT qEAW A0
& AW GIU FN § ad 4,5, HAT Fie
F7 FT, farie, AEF, FWI, AT TS0
F W19 T g2 § A, 4 @IATTE § |
afx zw ey o 39 a1 U F AwE F HIA-
AT F AT ATE AT FHIT o e 67 -
T g g1 RIwFTfaFE FT
2, AT ETRT SWRA FeT g1 S99 &
g Trsg FY gir STt & gRi Wi gS
S[ETT FT HAA TF A S T0F HT §TA T g1
qFar g |

7T | fawma Frafg w13 F F@ra aren
faoaar @@ SATTD FH FIF AT AL
qIAFT ATIHT FT SIS FT TH T FIF AT
ag a9 gAR wEAry faawdrF g @
AW T fhar 8, 39 fag & gvg g dan
g T a9 T AUGAT FIG E HGAT A7
AT HET g |

SHRI HAMID ALI SCHAMNAD
(Kerala) Mr Vice Chairman, Sir, let me
at the outset pomnt out that it was only
three months back that this Government
was given a massive support by the people
of our country with the hope that the

Government would be able to remove
poverty from  the nation, they thought
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that they would be ablc to eradicate 1lli
teracy and 1gnorance from the people,
that gicater soaal justice would be done

by the Government headed by Shrimati
Indna Gandhi But the Budget presented
by the Hon Shri Chavan has definitely

divappointed and  dejected the people of
our country Sir, the Budget gives a very
rosy picture and eveivbody 1s really very
sorty that such a Budget should be pre-
sented to Parliament and the nation as a
whole, because this Budget would definite-
ly affect the common man, it would affect
the belly of the common man There 1s no
doubt  bout 1t We find that no souice
ot wealth has been increased, there 1s no
provision n  the Budget to increase the
wealth or the imcome of the common man
Instead of making provisions for increas
g the souice of mcome of the common
man, he has been ashed to pay more as
tax No proposal 15 there which would
tesult 1n grvng the largest possible num
ber of people gamnful employment there
15 no provision about income which would
ensulte an adequatc purchasing power 1n
order to mamntain the munimum standard
of Imving, essertial arcacle like soap, maida
and rendy made garments have been taxed
Soap 15 used by evervbody In kerala,
cven the very poor people, they may not
take one meal a day, but they do take one
bath a day because every keralite gets up
i the eaily moinng, goes to the river
side or wherever he can find a Ihittle water
and takes a clean bath So cven the small-
est man takes bath in our country But
soap has also been taxed, 1 would say
cleanliness has been taxed Cleanhiness 1s
next to godliness There 1s also a tax on
brcad There 15 an increase in petrol cost
of 20 pawise per litre It will directly affect
the tate of taxis and auto nikshaws, road
transport would become costlier The effect
of all these taxes alongside the increase in
railwav freight will be an increase in the
prices of almost all the commodittes, and
this will add to the inflationary effect of
the Budget As 1t 1s well known, revenues
are spent in non productive or non deve-
lopmental expenditure but not 1n deve-
lopmental expenditure or in investment 1n

Govcrnmental  enterpries or 1n ndustrial
ventures
Sityvseven per cent of the total ex

penditure of the Government of India goes
into non developmental expenditure today
The rise 1n non productive expenditure
has been much steeper in the last decade
than 1n the productive expendituie It
rose from Rs 2915 crores in 1950 51 to
Rs 4515 crores 1in 1960 61 The Budget
ficure for 197071 to Rs 2,1599 crores
This evpenditure would not fetch any
economic return Manv wasteful expendi
tures Tike admnistrative expenditures could
have heen curtailed but the Government do
not think 1t fit to do so
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in the field of public scctor our position
15 not very encouraging Many of owr public
sector undertakings aie being run on loss

In many ndustiial  productions there s
shorttall Public scctor has become a drain
on owr ewonomy than tor earning some

profit That 1s the expurcnce today  As fau
as agriculnnal production s concuin d, the
Econonnc Review tells us that theie 15 in
crease 1n agiicultural production, but to
what extents Qur ruial cconomy s really
getting ruined Though the banks have been
nationalised, credit facilitics have not been
extened to our farmers even today Our
faimers aie Iving in a pioable conditon It
is well said that an Indian agricultuust s
born 1n debt, lives 1n debt and dies in debt
That 15 the position of the poor agricultu
rist 1 India.

As you all know, agticultural population
forms the backbone of the countiy But
what 1s the 1eal picture of the agiiculturist
today? Land reforms have been enacted m
some States I(n kerala too land retoim has
been enforced Scction 72 of the Land Re
form Act has been brought into foice Land
lordism has been abohshed 1 am ¢lad to
say there 15 no landlordism 1n kerala There
1s no question of the landlord going to his
tenant for realising rent The tenant there
has become the owner of the tand The
only go for the landlord 1s not to go to
his tecnant and ask for any rent His only
go 1s to go to the Land Tribunal, stand in
a queue and ask for 1ehef from them On
the other hand, the tenant has become the
absolute owner of the land which he cult
vates But that alone 15 no solution to a
deep rooted problem Dbecause production
cannot be increased by the Iand Reform
Act alone Many other things have to be
done to increase agricultural production, to
boost up agricultural production  Science
and technology have to be biought to the
rural areas The farmers should be helped
In 1t  Tenants who have become owners
should be helped to use science and tech
nology  He should be gien financial aid
But that 1s not bemng extended In the
Budget we do not find any provision to
help the farmer who has become landloard,
the owner of the land 1n which he toils
day and mght What 1s their position to
das® The position of the agricultmist 1s
very bad If he 1s to produce more, he
should be given irmigation facilities which
are definitely very bad

As far as electricits 1~ concerned our
farmers in the villages Iie 1n daikness.
They do not have mmigation facilities thev
do not have electricity facilittes they do
not have roads in the villages At the same
time you ask them to produce more There

should be proper planning to sec ho
farmers could be Phelped.g 1on these

With regard to cc ines I should like to
submit that 1t 1s not enough to have onh
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a maximum cething Todav the ceilling law
15 bewng enforced, 1 e any person can own
land only to this extent—325 acres o1 30
acies or whatever 1t 1» Therc should be a
minimmum ceiling also, because there should
be an econoniic holding tor the farmer Only
1t he has an economic holding, he can
introluce scientific  technology to producc
mote fiom his farm What 15 an economic
holding- It 1 for the exports, agriculturists
and scientists, to find out what minimum
holding a farmer should have so that by
using modern technology he can produce
the maximum possible So, there should be
a minmum ceiling and no farmer should
oun less than that This s absolutely neces
sa1v to boost up agricultural production
the country What 15 the fun of having
scattered lands—half an acre i one village
and another half an acre 1n another villag
one mile awav- It should be a compact area
so that tractors could be sed, new seeds
could be used and mechanised farming
conld be done 1 appeal to the Government
to find out what could be an economic hold
ng o1 that there should be a national
policy New each State has its own policy
I appcal to the Government to adopt and
mmplement this policy 1 a natinnal way

SHRI U k. LAKSHMANA GOWDA It
15 a political ceiling It 15 not based on
any studsy

SHRTI HAMID ALI SCHAMNAD An
other thing that I would hike to submit 1s
with 1egard to wealth tax I have nothing
to say against wealth tax  Only the rich
people have to pay this tax But so far as
exemption 1s concerned, for the first one
lakh of rupees there 1s no tax  Wealth
valuing Rs 1 lakh 1s exempted But if the
muddle class people or maiginal people have
property worth even Rs 1,02,000, then
thes have to pay wealth tax for the entire
amount of Rs 102,000 Is this not a hard
case® 1 am quite sme he will be paying
more wealth tax than income tax because 1f
his imcome s calculated, he may have to
pay Rs 500 as income tax but he will be
ashed to mpay as wealth tax more than
Rs 1,000 So, 8u, I appeal to the Finance
Minister to exempt the first one lakh of
rupees up to the first three lakh of rupees
Bevond that yvou can include this one lakh
of rupees also This 15 absolutely necessaiy
in the nterest of the middle class people
Otherwise, our mddle class society will be
wiped out

Then, Sit, [ heard many Members speak
mg about taxing the agriculturist What 15
this, Sir? Even to-dav the agriculturist 1s
being taxed to the maximum In Kerala, for
instance an agricultunist who has got one
acre of land has to pay land reienue, has
to pav plantation tax and has to pay agu
cultural income tax If he has got on a
agricultural  income of Rs 3 600 or more
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annually, he has to pay agiicultnal mcome
tax ‘Lhen he has to pay plantation tas, 1t
may be coconut, aiecanut, coffee, rubber
o1 whatevar may be the plantation that he
has Plantation tax has to be pawd for the
plantation that hc has.

Then hc has to pay land 1cvenuc Why
should the Centre also step 1n theic and
squecze them- If the Centie docs 1t, then,
1 am afraid, the States also will say they
also want Lo unpose a taxn on wealth Ac
tually in Kcrala the former Finance Mins
ter, Mr kunju, had an idea of bringing
wealth tax  So if the Centre steps i like
that, the States also will say our revenue
15 not enough, so we will have wcalth tax
I would, therefore, appeal to the Finance
Minster to reconsider some ol these taxes
and liberalise them,

SHRI M N KAUL (Nomunatcd) M
Vice Chairman a great deal has been said
about this Budget and I do not wish to
cover the cntire ground My own individual
feeling 1s that this Budget 15 the fnst step
to fultl the pledges made bv the Govern
ment to the people of this countiy  There 15
no doubt about that Then there 1s a
stiff dosc of taxation in this Budget Thndly,
I agiee that so far as this paiticular Budget
1s concerned, 1t has not grien any shodk to
the economic systemn I cannot say that it
will make the economy buovant or 1t will
macise the tempo all round But it has
Icft the even tenor of development that was
in the countiy as 1t 1s In that sensc it has
not given any shock to the system and the
people as a whole I think, have taken 1t
as somethimg which 15 to come 1n the nor
mal course of «vents 1o me the biggest
thing 1 the whole ecconomic scene 15 the
question of prices That 1s the vital question
which  affcets  the entne finances of the
country and which affects the comimnon man
Now therc are three methods available to
the Government One s tanation, the se
cond 15 loan and the thnd 15 mflation or
a moie 1cspectable term, defiat finanang
So tu as mflation 15 concerned 1n ancient
times 1t was known as debasimg the currency
When a Govarnment was engaged wm long
wars and could not balance 1ts budget 1t
1csotted (0 use 1ls position as 4 monopolist
because the essence of the matter 1s that
undct the law as it stands the Government
15 the monopolist of the legal tender and
that pesition was abuscd 1n anaent times
when Governments werc short of funds It
was the ereat cconomist keyvnes who, 1n
the 20s—I happened at that time to be onc
of his students, gave a status to dehct
financing He gave 1t a namc and a status
1 think he was the economist who said that
this can be 1 potent msttument  for deve
lopment And his vision proved nght 1
do not know whete the developmg countrics
would have been today if this mcthod had
not bun ginven a respectable place in the
financial svtem ot a countiv This 15 4
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potent weapon and 1t should be used be-
cause economic activity should not suffer tor
want ot credit That 1s the real basis of 1t
1hat 1» 1o say, uaedit should be available
whercva 1t 1s reqired, a country’s develop
ment should not suffer because sufficient
funds cannot be 1aiscd by taxation or by
loan But 1t must be boine m mind at the
samc ume that 1t 15 an nstrument which
can be abused and abused to such an extent
that it can break the cntire cconomic sys
tem I do not say that we have reached
that stage I have i my lfe been n
Gamany twice, both after the First World
War and atter the Second World War and
I have known what a gallopping nflation
can indced be Germany 1s not an undel
daveloped country It was a great countyv
and 1t quicklv  becomes gicat even aftcr
ccononmuc collapses  After World War I, 1
took with me £60, stayed in Germany and
tirnvddled for two months and everytime I
found that I had more moncy the next
dn bociuse as each day passed  the ex
change fell and my currencv was 1t Pounds
and 1t fetched more Mairks and the nternal
prices had not rsen, quickly 1n early stages

I muun  other countiics have seen levels
ot inflation which cannot be imagined 1n
thus country - As a young student, I have a
vhid 1mpression of what inflation can be
TFoitunatcly, we have not reached that stage
and I do not think we will ever reach that
stage  But we should always bear in mind
thc 1mportant pomnt thit has been made
quite often  but 1 should be emphasized
With all the defects and 115t prices look
at this grcat dovelopment that has taken
place 1n the countiv There are visual deve
lopments like factorics industiles and other
cconomic activities Much of these devdlop
ments would not have buenn possible with
out defiut finanang It » dchat finanang
which made manvy of these developments
possible Of coutse with defuiat finanang
cume the rise in prices Where the thung
putally broke down was when we had to
ficc two wars and the dioughts m  the
nuddle sivties The net result was, as T sce
it that one Irve Year Plan as 1l werc
completey vanished out of the pictmie and
1t 15 thit which has upset the balance It 1s
bccuse of that that you have unemployed
cngmeers today Yt 15 beciuse of that vou
hive all these problems 1he problems did
not arsc because of finanaal mismanage
ment Problems arose because of the (wo
wus m 1965 and becaue of these droughts
They tesulted 1n the vannshing, as it were
of one whole Plan

In spir¢ of this we huwe tided over om
dithcultics and we hope we will be able to
do bettar At the same tme 1 feel that we
Ghowld not Ine m a world ol make belif
¢t us frwe facts as thev are Let us face
ihe fut of rismng prices But what happens
ooy me afta a budeget speech 15 a matta
of 11itual The Fmance Mintster makes the
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budget specch  After that offiaals of the
Linance Mumnstry summous the press repic
scntatives and say that  the cHect of the
budgct proposals on  the  prices  will be
margmal We all know thal that ritual con
tinucs from year to year Whatever may be
the impact ot the budget, as Keynes pomnted
oul 11se 1n prices, parttcularly m a frec
cconomy—mixed  economy 15 prumanily a
irce cconomy—is accentutted by the psycho
logy of the pople The psychology today 15
that stnce independence, prices have becn
continuously 1sing Over a peutod  they
have been 1ismg alowly In a Plan it they
have 1sen by 4 to 5 per cent, gradually ova
a peitod they have been absoibed by the
cconomic system But due to very abnormal
fcatuics 1n the muddle sintics prices r0sc
abnormally and  production lagged bechind
and the economic system could not absorb
1t with the rosult that the rise 1 prices
has now become 1apid Lyvery budget, what
ever the budget contained, 15 a signal to all
those whe are engaged m economuc aclivi
tics to 1aise priees whaco posstble on one
ground or another 1hat s the problan be
fore uws and 1 do not kmow how 1t 1
possible for a Finance Minister effectvely
to control this 1 a frce cconomy Our
Finance Minister 15 not an ecnomic wizaid
He has not got authontarian powers He
functions 1 a federal system He has not
got the total control over the economy He
cannot 1sue adicts Om Constitution  doces
not gne him dictatoria]l powers As a great
statesman said,  these  big  problems  aic
alwavs wrappad m a dilemina

Wc cannot do without defiat fimancing
quitc a dose of 1t and defrat finanung has
now muluplicd because the States also have
developed a 1ight, as 1t were to laave un
wovaed dehiats what 1y called, over diafts
It ar1os¢ when there werc Congress govein
ments all over It started ar that ume and
some wise people anticipated that it would
lead to trouble Now, thc States haivc estaly
Yishad a might, as 1t were the same tight
as the Centic, to leave dehcits uncovered
and these over diafts from the Reserve Bank
are nevar hikelv to be i1epaid Now the
dilunma todav 1s that without defiat financ
g you annot go ahead with development
plans and you have to control prices Prices
are thc basic thing and 1t should be a datlv
wor1y of the Finance Minster  the Reserve
Bank and all those engagcd 1n handling
the monctary system as to how to control
the 115ing prices which s not entnely duc
to the budget, but which 15 due to the
psychology which has  Decn  gencrated
amongst thosc partiapating m the econonue
swstem that prices are hound to rise and
bound to ricc rapidly and theicfore  wc
must anticipate them A gencaril ncrcrsc
m price 15 what I call anticipatory that
15 to say, the prices have risen 1n anticipa
tion of certain expectations of those who
are engaged 1n the economic activity So
what (he Goveinment has gol to do 1s to
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ccate confidence  that 1t will be able to
control the risc m piwces My own mmpres
ston »—I have been sudying the iise n
piices 1 varous other countries—that the
115¢ 11 prices 15 not a phenoinenon con
fincd to India alonec  In a country like
Japan, which has a high 1ate of cconomic
growth, the rise 1 prices last year was, in
respect of consumer goods, 63 per cent and
50 115C 1N prices 1s not something which 1s
peealiat to India But we have to make
our wholc effort, to concentrate our whole
cfforr, on devising ways and means of con
trolling this rise 1 piwces We have somc
how to break this vicious drcde which 15
psychologieal, that 1s to say, which has now
got rooted 1 the psvchology of the pcople
that prwes will 115e and so the anticaapatory
tise o prce Cikes place On top of that
we ue now ficed with this exodus tiom
Fast Bengal which has upset the balance So
the Government has got to thunk and think
hatd and this matter should concuirently
be m then nunds as to how to break this
psicholegy resulting 1sing prices

Now Sn I want to sav 2 word about this
money  on income that gets nto the
accounts  on accounted money, that s
o sav 1t 1 on those ncomes which
gct mto  the books of the company
which  gets 1nto the woounts of the
mdwidual  The mcome which c¢scapes

twation—the Government has appomted a
Committee to deal with it—and what we
call black moncy 15 the 1ncome that 1
pocheted by anduviduals by companies or
whoovar 1t nmught be and this never gets
mto the accounts o1 m the rcturns submut
ted o the Income tax Officers The Inghest
tixatton—was 93 5 per cent last vear and 1t
15 975 per cent this yetn and people ash
often how 1t 15 boine by the ndividual It
15 borne by the mndnviduals who are ven
honest men  In the c(ase of ‘unaccounted
moncy  sach mmcome cscapes taxation, that
15 100 par cent income 15 the income of the
indnvidual Now thit 15 2 phenomenon
which 15 famihiar You go to any bank and
talk to thc Mainager for half an hour and
hce will _ive vou the prture as to how the
system 1 operinng I was talking to one of
the Managcrs of the Nationalised Banks and
he savs “ We know 1t I asked, How
doec b work and why people do i He
siud the ttuth of the matter 15 that the
scnse of patuotism amongst indinviduals 15
not so hegh that they would edarn big m
comes and part with 975 per cent

I know 1t from peisons belonging to
rattous professions Once of them told me
a few vears ago, when I was on an inqunv
committee that at a certain pomt he just
stops working and he gocs abroad and
takes a holiday because, he sard 1t 1s not
worth whilc Human nature, selfish as it
1~ has devised ways and means of evading
Iugh t1xes: We all know that the tin dodga
15 alwayvs ahcad of the ievinue
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Let me analyse it. How does the black
market survive? It survives because amongst
the fraternity of those who have combined
to 1ob the State of the revenue, the so
called code of honown s mgh, Fhae me
no stamped documents, no lLitigation, no
stats, all disputes are settled by arbitiators
and evervthing 15 quickly done, and so on
Within that sphere, black sphetc. the so-
talled code of morals 15 high I am not
theotizing; I have heaid it from manvy
people. 1he Bank Managers of the nationa-
Lised institutions say that it is happening
1t will be eatremely difticult for the Govern-
ment Lo penctrate into this field and they
\reuoswad 1 -punaid wau yearq o3 308 arvey
have advocated 1in a number of speeches—
and I will go on advocating—that I do not
believe in taxing the net wealth of com
panies, that is to »ay, to take the gross in
come and permit deductions, Fach dedue-
tion gies occasion o some fraud on the
revenue. I believe—as  some  economists
have mged—that thete should be a low tax
on the gross income. 1 have calculated and
I sec that a low tax on gioss income will
bring in larger revenues to the Government
than a higher rate of taxation on the net
meome.

There is another point, and I have done
So far as the private enterprise o1 private
sector is concerned, I think we have to
examine the financdial aspect. What is this
private sector today? Where does its money
come fiom* The bulk of the money is pro-
vided by the Goveinment, by the financial
institutions. About 50 to 60 per cent or
more of the resources of the private enter-
prises come fiom these sources  About 20
percent comes from those who subscribe to
the capital. A verv small percentages comes
from those people who manage the indus-
try. So it 15 high time that the Government
knows concurrently what is hppening. I
am a belicver in Concurrent Audit. For
instance, the other day the Finance Minis-
ter was saying, ‘‘For under imvoicing and
over-invoicing we ate appointing a (ommit-
tee’’. The evil is there. So what I sav is
that it is the duty of the Government to
investigate the matter before the evil has
got deep down. T want an audit system
which can X-ray the position concurrentlv
There should be concurrent audit and the
Government should know the position con
currently. We must know concurrently
what is happening in the private
sector so that remedial actions can be taken,
not that action be taken when the evil
has got deep and becomes difficult to tackle.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Shii Balram Das

off FCT R W (A= TIST) < FIHATAT
#2teT, faw WY ot 7 o a7 9 T=Q
fpr @ 7o frow & § wod faeame e
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FIAT AETE, | TH T F AT A0
o [ farsy el w0 90 &1 amrardy
gfezsior Y@ =nfeu o s 7 arga
e aiid & g2 yEmT 3 § faay
T ST HT AT AT G4 ATAT § | UF
T AGH ® A F FgAr Aw g
gAr & are A faw #dlt agrEe § G qws
§ yraam fem #ifs snagded i fF
FHTE T TG AT 30 FR FUS &9
F1 Z A @R A T AT 15 IR
F0g w1 g1 feam darg faad g
YT 79 Qe BRA TRAAT FAEYT &
foar fFam gd FwrFx T R 39 fega &
gaq 395 [ a5z & w a1 A€ fwar i)
4 faFrd a3 fqaar @< ger afed o7
Y EAFA AL AT R G |

AT E ¥ 39T § FR g e F ar
w1 &, foteft Y a7t &, wawi v wer  Forer
F aoe ¥ afz gw g e fRam w1 e a3
T 98 & A1 g AL S W g1 At g e
FY Faa) F1 QT FTI JTF 9 AT FET
g fir e gomr Seamae wgr AT € W%
97 A7 ST F TUAT G T FET AHAT
g | et a fa=et # IR AT gAY
fororell 7 SaTaT & SATaT fgEAT SRRl §
9T @7 § M R w faard & fag
mT gal w1At & fol, Qwer & o,
fawreft fart =1fed ag <& 78 fawr qrdy |
s a% 2 faaw ot faond & fa Al
R w11 & ford fawelt avend 7w
e g% gATY FRaT SeAfa TE ST g |

T Tt & AT F FA # AR
& off g = g i Sam welt weaar
FHET 7 FEAT @A g o qiE-gerT sl
grar arfed AfFa s S gA 3w Ay feafiy
& gu¥ dar arew ggar & fr sfrgae T
o w9 gnn it fafaa Tt § ges-
qfadt #Y T2 AT TSF ST & AfeT ag

=~ = ¥

faotr 3 & 57 foeft &7 gepeiviedea adl
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[ =it a=7s a1 ]
g1 artaT | GiE-FF A FT § 9% AR
F qHTH S T {wa S & SAfE 39T
FAYATAEA AF ghaT AT ST FA g A
TAT T A FAT TG T 7 aa § BF v
T AfFE T & ST Srmar T2 I3
qra FI S GF AT G0 § a8 SHHT HAET
T A AT € | TATAT T HTTH GO LT
§ gz fadgw g 5 ST g9 <=t amIn &y,
ST @ R S arar g, $§ safw w5 arfas
FAFT FREH L GA THAT F1E qGIRT & AR
T FIE AT Q@I E | A MG 7 £S 07 fa-
a7 gfiea e wifzare & faar Gz W<
Wi A1 faaar, 5w are &<y & fad Far
Fg WHT I & fax ot T a8y § ;wi
HEF T W 37 998 § g 48 ST ATqF
T A T | 97 a0 vt
Fafad g arfed ag Fafady T 7 & Wi
afngr afas ot aogdy 3 ® 9w
Twg FY IF GG AT T ¥4 AR
g A AT T SR FI@E FE B
G IV ST & | 7 AT G0 TAS FEEH
M AYYee ITRAM FWWT F qWA
T@AT ARAT § | FATWI F 9 T
g #1 fear a1 f& g gEd
M Y T § 9 ade  gfoadi
F FIOW 61EE H ogAww  fEAr a@
afe et gn s dw A daa & for 6 ome
og mrfearEr A gham af@r g s
TR A1 FHIA AT AEY &, T TH gH H7
ST 9T FATH gU & | AT 92 feame
FmER gaaT a1 fw afs ga gv gt st
F1ZIST ATIT T AT 50 FUT To FT TG
ghiy 1 Afea Jrey sty ST § corfr
FAYIE 7 39 9% §F B8 faam ECARET|
XA 0 50 FUF To FV THA & g 718
grasA (ohaT | sERT T ag g 2 i 2 3ad
AT AR TR NG IV A 6 AT TG
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% TS qEAAT § 1Y FATHIAATTAT §
Gaqas el a1 fF fagre T 1950
F gTa A5 2 & foe w1 ara fFar afem
20 AT | T IHFT FEAATACAT Tt AT |
FUISTT AR F) S FAHT T8 AT AT
¥ ag TRE I A AiiEEntaat
3@ FIA FT U@L IATY, qG FH ITD
waTa oY fira A7 & i< ag gfwa ar ofe-
FEN FTET B A 1 ag g feafa g
zq feafq & a3 & g& faqr w37 arfygy
T fas vt waey @ & fAaew wea fF
F =7 o fgae FT AR 6 @ gfewa
HTfEam FAFIL g ST (AT TEY, 50
F3rs 787 A1 faqar & g@d grfasT 3
THY &, 98 B AMEY )

Tg® TATAT § TGA AT UIA & T
& oY &) wag FFAT AEAT | TATY e N
qas g7 Mo W 8, foue dowa oF A
g st SHEr WA g S I F
15 Siawa AT | 4 FUS 40 TG THI
TT% AT T AT, S 11 Af9wT § |
ferars 7 way d9Tq |, g § #F
50 sfqwa &, oy Taw § 30 gfAwa R,
wgrase & 15 faw &, afFT o8 97 59
F a1y Fgay aar § i gar agi faend o
SATT FAA 6 TTHE g | TTF FTLT AT
TET 478 HIX FTae FT JTEA T ATETE AT
ZaTdr gy et & ) afz g agt faars
FT TANH 21 AT § querar § 5 gk
qgf # T FTE qT aF gL G AFAT
& | g ST SiET SgT ATl H 9 T g
T & faram 7 ad) w1 f afe g A
% fai faag %Y spgeur FT & wrg a1 9
AT G2 | & AW FT AT FATE FL FFA
g 1 e} gy FeET 7 wTaT § 1300
FOT To F7 fg=a1s 7 way fFar g Afea
gAR SR T 80 FT wo fEAT F A

Wﬁfmmﬂﬂﬁwrﬁiﬁﬂ'@gl,ﬁsﬁ 80 FUT wo fam%w@rgmﬁ

T AT ot <Y ot Y ey &) ey vy |

S AT 9 g § AR gwd g faard
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TSEHT F1 GRS T80 F7 AFF | |

TIET T FE F FT AT JZT FeqTET AT
T Aga T4 g, 9f7 TFe #4947 700 T
g7 FY GTETE 2T & HE FAT 650 AT
g ¥t farEme AT § wafw arfaerg &
TANT 1400 T2 Tf7 uFz urT gt g ;WX
T HL AW § 7T 1700 T8 T
qa7 1T & WA TFT & | STgT A% q9T T FATT
&, g1 77 aut oY agq %9 g & 1 Aql-
I & gATL T FgT Afgar §—gerad,
TrAA, AALT, THET, AT, IqAT, A,
FEMM, TN 7K g7 79 fgars =
FEAT FI A% Al GATA I3 AT &1
T & AET FHT G F AT
{2 3AY LT I 93T & A A )

THF FETAT 9 799 farew w@w & are
& a7 | faee gwr Y gt g8 graa &
g7 X FAT 95 TE< AN AGFAAL 3
< feies w3 & #iT fagd 57 9w@=
TTGFATES § |

FAT J8T 1908 & 1958 F, 20 1T
F@T TV AV A a7 A AT AT § A FAA
1739 & | gATR a7 & e & amr ame
TIAT FET TR F AT o, 7fe 99
TISAT FT BT G F 77 FH A7
IqY 6 I UFHS Y ¥ fa=rs At swear
ZUIR AT &1 FFANE | 399 1T 780 AATITE
fawreft 427 g6t 1 3w AT F F#09 <
HIT TIIT G AT | H7ETT G T
TR FEA A AT &9 & fog a1
et A FY 3 | gafaw F o @ Ak T
A S & fRde F g, ag a9 At
gay T § &, IFF FIC e 7 oy
AR & #T T Tow & o gL ET /|

TIAT 8 FL § G FT G0dT FLIT §
HT AW A 7 W quq faav &, g9 o
g garE JAT § |
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St TR AF (AT TRM) : IT AATET
AZIRA, T & ATT T FH e & qroy

| FET ST AT § AT T GIT T A0S faopy

a1 AT FEWT AH 390 &1 FgT 2 v ww
Frd fearide 78 41, 39 a9 I fq=17-
T oY, g T faw ady S  woF
WA H 9T AT & | ® I AT 7 98
A 9E AT ATEATE ST FH OTHC A 2

‘ag AT FIAT ATAT E AN g1 B Ao
F¢ gt Afe F AT 5712 3 A g &
AT F I, OF 7% qravfawr giv yifaqw
et T Y 91 awAr 30 9 A
T FTAT 9T & 7 araw 9w gq Afy
#1 {58 A & 1fgq s7ar F7 aqran Ty
ard Ig T FLAFI T ATT 1 Th FHT
§ HGNG T & A S E o awe F
WIS F ST AT FET S G & FLITF Y
F T F N @ FE F gag ¥, 998
fou fret 1 g @ 7€ gt anAfE 9q w9g
FT WO G § TR AIAN FET |
g 3w fF qe F faafad § qrEf
F frrq am qraf A1 s e & fau feaa;
wqaT g frar qar faadr #1€ wre
LA

TAFa wiwwa F i S FoSd Ay
F¥AT F1fed a1 a8 399 fFar | & quemn
g 7 9 Fa3 % H=L TH G T FW TG
FLATATE | I A& Q9T fesireT g 0
ot a1 faget @ afEdT 37 1 97 #1718
T wfyaFTe 787 o7 | 7@ TEET T I
qrfaarae # At & €7 & 1 5 &Y Ay
&9z % gag § o1 faar aw@ amad o §,
ey s wiTgad § &7 W@ g, S a9
1T & TET AR TSqT § FF a9 que &
oy | 39 9779 7 {5+ reafear g€ saAr
FHT TRT g ol |

THH A9 & g1 I qea Sfara 7
foraT T g TgT & AT ITRT qA
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( it v agra )

ST AT & T AG &1 T=BN 1T & | § qAzar
g o o< sa 3o 7 §AIATE BT FAT FII
& 1 gur qd § a9, fafaee enfs aw
F1 A U7 wiqae amr Srfed it 5w
Y S AATATT @9 {7 9T @I Y IqFT
fredt a®@ @ QFT I | WIT 3T A7
ZUF FH FIAT HIT G § FIAAT &, 7T
frvma &) g ARITAIT F) W7 F49 TG,
FET T G § HAMTAT @i 97
e fwar ST w@r @ iR fee @ &
TR GRITEATE F AT FAT, Fg AT 65
AT FT we T § AT AT qFAT S

gl A W WS o g S A7 qe3-
gem F1 faxw forar s aqar a< F of
fa% fofar | dqar S @ F 99 F OF
W I TEANAE G FE qE ¢ §9
FTE dNT F! N AT ITF q8T TH AT
arer F7 70 o 9 ot qar 97 Gfe a9
g qI9 98 5 A weEy sgh
HIEIAR L & AT TIATH FIF FJATE T8
ATHT GAT aTT 9X TF Farer A =S
78 TE 1T & T AT @r v ( Aw
gL Y fAae & o ag @ o i §
fgmeax | gaor 7 fraew ag & &
gfTset & avery § €T 914 gH F ¢ a9
G AET E AT | ST AR FARAATIE ¢
o ITET g W G Jaweg & |

aifearfan & wag & 99 w8 aic fdw
foFar T 8—10 ATH e Fad 21 7Y
HASE , ST g At AT qfgl
|7 QT &, ST fA9ET FF W@ At T
Helt aT T R T T FY THATE TG BT
T SITHT SAHT ZTAT 71 ad! F fope avg
Y GUR EFATE |

wrEfede, afea ardy F gey §
TR 7 FEAr § FF A o ad a3 wed
T Jo1 Qe affw s aF s i
_TF 3 Y fgwiad AT 78 56 @ aF I

[RAJYA SABHA]
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g A favarm dar 728 ¥ a%7 | gua
Fogr &, ST 9 € 7% ot fea & 3R 3HE
I F F1§ F39 921 S2rar var fw wfewrr
¥ FA 954§ 747 HT faav wqw g, Sy
ufewy § g afee aw fqar wan
At fely & M 9= § 8 T, #1E
qqeSTg AGT AT | g QET AT & e 9%
G AT I AT 37 F [ ATTFFATE |

AT AETA( faquma F f2farez g
T 9z foal ava Er ) § a8 Fgd v
T A8 | g9 AEd & F wee) § Qoad
10-5 & I @A &, 1w (e TH1 &7
Sy 7 a1 72 T $ awr, F gfage
&Y FY T, T AISET AT FIATIETE
Y Y GHT ST a9 AT AT @ § Iy
ao1g & FIT Y queay TR AT TEE |

AT T ST TYLEAT T A LE gAT
A8 TATS 69 F AN AT AX 1% faa &
A Az Ao F g o faar | 99 9 o
fere for FTET ETF ATIRT QT AGT FEAT
TTfeq | &7 378 a3 AT foaT i s SRraeTT
¥ AT AT FT FEAGAT FT T L FAT
TS g, A8 FO% AU w9t A v }
(Interruptwné) 193 IS 99 % gTHT g T
Taq, AT THRTT AT IS CHT AT TG FEL
ST aFdT & forad s fovar o as | /4
g T & {6 20 9T FTH MR FIT FT 7473-
TIFATE |

gad a8 3@t g fF 9w & uargeede
farmiforat & arfgs # fread gt T4 )
fafagy 1 a<war 7 vt @9 @ fra
ey aamy gt 8, foraey fewma gy
¢ o frg a@ & Iy 987 @w
FET ogeAT & ) zE @ ¥ qf|y
AY-ZEFT & AT §1F & | I ¥ T
F AT T § 97 IX TFAHE F1 G
A L AaoE FIA FT TS | TqH T
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HITATT TET g3 & £ 3a9 & iy onf wrew
B 2 o guTd sm FV FAT gAT ST G |

T FAg IR FATARATE fF gy 5
H FTG1 T G AT 9L A &7 &1 A1~
TAFRAT § | T qF FAATET A AfTFAT A
AT g0 AT 48T T a% 8w {FaeT & Surg
FLF HEFA AT &7 THA HIT 7 WV N I8
wfF o7 aFar g F g9 =g gamaage
TN ATGEAFT TN | THT Ao A8 2 |

A AT IF a1 g it g i sl
F1 Tfad 5T #7 wIrer g7 @y g1 uw
ST ag 91 917 Affrad 7 weheafes
FT AT T [HAT AT, H9 qTGH AT ¢ %
ag 99Er % 7 | e 99 Jiefady a2
ff owfragfea g g A7 FIfore FT @7
& | 7z am fagnd % aga §t fazg 2t

AT R F F$ A FT LT AT, T IAET
% T T Teaer @ A wrar g F v a
& T A TwAT G AT g |

AT FAET H FHA77 g7 FHAT HTAR
g @1 4 @ sww & wfes @9
f&ar AT g | 39 IFR qAFLTAIR AT
TH A4 <@ 1 9 gury 3w A fAar
AT F FIAET AT ENATATS |

Tq a9E § a991 & {99 4 FUT & T
10 FIE To HT MAATT fofgqr TAT & 1 25
T % fafea s & 0 @raar g 99
fF uger =@ fawmg #7150 FULT Go @I

L/J(D)3RSS~ 54 0~ 23 8 TI—GIFH
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AT AT 1 7 79 A1 H o wa agEy § 1y
fad=7 F&M fF § AT FHh T WA
F1 3 TFIEF @9 FL {7 o § s
gg 10 T To =T % g ITAW & T
g8 WIS 25 FAT &0 forfers a0 &
ooy § 9 Sl AN & FTH 4 AT qF | T 59T
Fwl § 3T war w1 R oawe ¥
qERTT A O

sar for 49 9z 9 fpar a7 % qwrsare
F 44 7 TN TgT FFAT LT T9 W g,
Afd FATTATE FT ITCH H97 20 I@ X
&1 ghT 8 o gw arfaae fagmat &1 A
el ST A S gA | (A A IR I
& WA W T gH HIT I9 7 qHTATR
AT qFA & | T 9 TIAH A | F A T&H
¥ SATRT GEAEH! T3 gq fHey R §
ft dHIFATE FT HE TAT AT AT AT
Y SOfAd W IW IR T T T
FLT FT ATIIFAT § |

¥ guaar § 5 7 arga waw @w g
war &, 55 9% ¥ § HIAT 990w gH
FLT §

ITHE VICL CHAIRMAN (SHRI ARBAR
ALI AHAN) The House stands adjourned
ull 1} A M tommoirow

T'he House then adjourned at
two munutes past six ol the clock
tilt eleven of the clock on Thurs.
dav, thc 10th June, 1971



